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IN THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHL
0.A.No.192/2023

IN THE MATTER OF: -
Gurdeep Singh & Other .. Applicant

Versus

State of Haryana Respondent

STATUS REPORT IN COMPLIANCE OF ORDERS DATED 02.11.2023

MOST RESPECTFULLY SHOWETH:-

1.  Present complaint has been filed against the following units:-

I.  M/s The Shahabad Cooperative Sugar Mill, Shahabad-Markanda,
Kurukshetra.

II. M/s The Shahabad Cooperative Sugar Mill (Ethanol Plant),
Shahabad-Markanda, Kurukshetra.
The complainant alleged that above mentioned units are not
maintaining environmental norms and emitting huge smoke and
producing black fly ash causing serious health hazards to the
local people. The unit is also discharging industrial effluent
without proper treatment, in the open land, causing
contamination of ground water and this contaminating water is

used by villagers for drinking purpose.

2. The Hon’ble NGT vide orders dated 28.04.2023, a joint committed was
constituted comprising of State PCB and District Magistrate,

Kurukshetra.

3.  Thereafter, Hon'ble NGT vide has passed an order dated 02.11.2023
with the following directions:-
“2. The status report dated 31.10.2023 filed by the District Magistrate,
Kurukshetra states that both the units i.e. Cooperative Sugar Mill and
Ethanol Plant are found to be lying closed due to off season and that the
units are expected to start operation in the month of November, 2023.
3. In Iview of this, prayer has been made for granting two months’ time to
file the complete report after inspecting the units.
4. A prayer is allowed. Let the report in terms of the above prayer be filed
on or before the next date of hearing.

5. List this matter on 22.01.2024.”
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That both the units (M/s The Shahabad Cooperative Sugar Mill,
Shahabad-Markanda, Kurukshetra and M/s The Shahabad Cooperative
Sugar Mill (Ethanol Plant), Shahabad-Markanda, Kurukshetra) have
been visited by the joint committee on 08.01.2024. During the
inspection, it has been found that both the units are operational and
samples of effluent and air emissions were collected. The details of the
samples alongwith analysis report are mentioned in succeeding

paragraphs.

Status report of M/s The Shahabad Cooperative Sugar Mill, Shahabad-
Markanda, Kurukshetra:-The said unit is a sugar mill and falls under the
consent management of the Board vide policy order dated 04.12.2020
under Red category. The said unit is operating after obtaining Consent

to Operate from the Board which is valid upto 30.09.2024.

The said unit was inspected by the joint committee on 08.01.2024.The
cane crushing capacity of the sugar mill is 5000 TPD. During the
inspection, it was found that said unit has installed a boiler having
steam generation capacity of 125 TPH and the same is equipped with
air pollution control device i.e. ESP. The unit is using Bagass as fuel in
the boiler. The said unit has provided adequate stack height. The unit
has also provided the Online Continuous Emission Monitoring System
(OCEMS) on the stack emission and the data of the same is
continuously displayed on the servers of HSPCB as well as CPCB. The
ash generated from the boiler is being disposed off by the unit through
the service provider i.e. M/s Shree Ram Enterprises, 1st Floor, 5250,
Anaj Mandi, Distt. Ambala Cant. The sample of stack emissions was
collected and as per analysis report issued vide No.1118 dated
12.01.2024, the parameters are found within prescribed limits. Copy of
the analysis report dated 12.01.2024 is attached herewith as Annexure-
R-1.

The sample of the effluent was also collected from the inlet of
both ETPs and Outlet of both ETPs of the unit (each having capacity of
1250m3). Both the ETPs (Old & New) are connected with Online
Continuous Effluent Monitoring System (OCEMS) on the outlet of ETP
and the data of the same is displayed on the servers of HSPCB as well

as CPCB. The samples of trade effluent were collected and as per
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analysis report issued vide No.4189 dated 17.01.2024 (for old ETP)
and issued vide No0.4190 dated 17.01.2024 (for new ETP), all the
parameters are found within prescribed limits. Copies of the analysis
reports dated 17.01.2024 are attached herewith as Annexure-R-2 & R-
3. Copies of the spot inspection report dated 08.01.2024 and
photographs taken during the inspection are attached as Annexure-R-4.
Moreover, no discharge of effluent without treatment was found and
also no reverse pumping was found. Copy of the point wise compliance
of the conditions of the Consent to Operate is attached as Annexure-R-
5

The said unit has made an agreement with authorized service
provider for the scientific disposal of used oil/waste oil. The said unit
has also provided the adequate capacity of storage room for hazardous
waste generated from the unit. The said unit has also obtained
authorization under Hazardous & Other Waste (Management and
Transboundry Movement) Rules, 2016 valid upto 30.09.2025.

The underground water sampling has also been carried out by
the joint committee within the premises of this unit. The following
underground water samples were collected:

a. Tubewell (Pump-1) installed inside premises of the unit
near workshop.

b. Tubewell (Pump-2) installed inside premises of the unit
near boiler section.

As per analysis report issued vide No0.4192 dated 17.01.2024
(Tubewell Pump -1) and issued vide No0.4193 dated 17.01.2024
(Tubewell Pump-2), the parameters are found within prescribed limits
of the potable drinking water standards. Copies of the analysis report
vide No0.4192 & 4193 dated 17.01.2024 are attached herewith as
Annexure-R-6 & R-7.

Status report of M/s The Shahabad Cooperative Sugar Mill (Ethanol
Plant), Shahabad-Markanda, Kurukshetra:-The said unit is a Ethanol
Plant 60 KLPD and falls under the consent management of the Board
vide policy order dated 04.12.2020 under Red category. The said unit
was established after obtaining Environment Clearance from Ministry
of Environment, Forest & Climate Change vide on 08.06.2016.

The said unit was inspected by the joint committee on 08.01.2024.
During the inspection, it has been found that said unit has installed a

boiler having steam generation capacity of 20 TPH and the same is

3
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equipped with air pollution control device i.e. ESP. The unit is using
Bagass as fuel in the boiler. The said unit has provided adequate stack
height. The unit has also provided the Online Continuous Emission
Monitoring System (OCEMS) on the stack emission and the data of the
same is displayed on the servers of HSPCB as well as CPCB. The ash
generated from the boiler is being disposed off by the unit through the
service provider ie. M/s Surya Traders, Village Gangnauli, Post
Tasipur, Distt. Saharanpur, Uttar Pradesh. The sample of stack
emissions was collected and as per analysis report issued vide No.1119
dated 12.01.2024, the parameters are found within prescribed limits.
Copy of the analysis report dated 12.01.2024 is attached herewith as
Annexure-R-8.

The said unit is operating after obtaining Consent to Operate from the
Board valid upto 30.09.2024. Copy of the point wise compliance of the
conditions of the Environment Clearance is attached as Annexure-R-9.
Copy of the point wise compliance of the conditions of the Consent to
Operate is attached as Annexure-R-10. The unit has provided adequate
capacity of effluent treatment plant and treated effluent is being re-
used after treatment. Also no reverse pumping was found at site. The
said unit has installed Zero Liquid Discharge system (ZLD) for effluent.
The said unit has provided the PTZ Camera and also provided Online
Continuous Effluent Monitoring System (OCEMS) on the outlet of ETP.
The OCEMS is connected with the servers of HSPCB as well as CPCB.
Samples of trade effluent were not collected as no discharge was
observed as the unit is based upon ZLD and having no discharge
outside the premises. Copies of the spot inspection report dated
08.01.2024 and photographs taken during the inspection are attached
as Annexure-R-11.

The said unit has made an agreement with authorized service
provider for the scientific disposal of used oil/waste oil. The said unit
has also provided the adequate capacity of storage room for hazardous
waste generated from the unit. The said unit has obtained
authorization under Hazardous & Other Waste (Management and
Transboundry Movement) Rules, 2016 valid upto 30.09.2024.

The underground water sample from Borewell (Water Pump),
installed inside premises of the unit at Backside of Boiler section
(Ethanol Plant) has also been carried out by the joint committee and as

per analysis report issued vide No0.4191 dated 17.01.2024, the

4
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parameters are found within prescribed limits of the potable drinking

water standards. Copy of the analysis report vides No.4191 dated
17.01.2024 is attached herewith as Annexure-R-12.

Moreover, the underground water samples were also collected

by the joint committee from the various nearby areas. The detail of

underground water samplesis as under:

a.

Underground water sample collected from Pump House of
HUDA, Sector-1, Shahabad Markanda, Kurukshetra.
Underground water sample collected from HUDA Part-l],
Sector-1, Shahabad Markanda, Kurukshetra.

Underground water sample collected from Pump House-1 of
Village Deeg, Shahabad Markanda, Kurukshetra.

Underground water sample collected from Pump House-2 of
Village Deeg, Shahabad Markanda, Kurukshetra.

Underground water sample collected from Pump House-1 at
Near Shamshan Ghat of Village Yari, Shahabad Markanda,
Kurukshetra.

Underground water sample collected from Pump House-1 of
Village Jogi Majra, Shahabad Markanda, Kurukshetra.
Underground water sample collected from Pump House at Near
Govt. School of Village Jhanderi, Shahabad Markanda,
Kurukshetra.

Underground water sample collected from Pump House at Near
Govt. School of Village Jhanderi, Shahabad Markanda,
Kurukshetra (002).

Underground water sample collected from Pump House of
Village Chhapra, Shahabad Markanda, Kurukshetra.
Underground water sample collected from Pump House of
Village Chhapri, Shahabad Markanda, Kurukshetra.
Underground water sample collected from Pump House-1 at
Goga Meddi, of Village Dangali, Shahabad Markanda,
Kurukshetra.

Underground water sample collected from Pump House-2 at
Near Shamshan Ghat of Village Dangali, Shahabad Markanda,
Kurukshetra.

Underground water sample collected from Pump House-3 at

New Colony of Village Dangali, Shahabad Markanda,

Kurukshetra.
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n. Underground water sample collected from Pump House-1 at
Village Yara, Shahabad Markanda, Kurukshetra.

0. Underground water sample collected from Pump House-3 at
Govt. School of Village Yara, Shahabad Markanda, Kurukshetra.

p. Underground water sample collected from Pump House-2 at
Shamshan Ghat of Village Yara, Shahabad Markanda,
Kurukshetra.

As per analysis report issued vide Nos.4005 to 4020 dated
29.12.2023 (Respectively Point No. a to p), the parameters are found
within prescribed limits of the potable drinking water standards. Copies
of the analysis report vide No.4005 to 4020 dated 29.12.2023 are
attached herewith as Annexure-R-13.

8.  The unit was earlier inspected on 02.02.2022 by the team (CPCB third
party). During inspection certain deficiencies was found. After receipt of
said inspection report a show cause notice for closure and revocation of
consent to operate was issued to the unit on 05.07.2022. Thereafter,
unit submitted compliance vide letter dated 03.08.2022 which was
verified on 22.12.2022 and the unit was found complying. The case of
imposition of Environmental Compensation upon M/s The Shahabad
Cooperative Sugar Mill, Shahabad-Markanda, Kurukshetra is under
process.

9. That the Chief Medical Officer, Kurukshetra was also requested to
analyze whether there is spread of any disease in the nearby villages
due to operation of said units vide letter dated 14.12.2023. The CMO,
Kurukshetra has submitted vide letter dated 19.01.2024 that there is no
direct or indirect evidence of any specific disease in the nearby villages.

Copy of the CMO report dated 19.01.2024 is attached as Annexure-R-14.

The report is submitted for kind consideration please. It is undertaken

to comply with the directions passed by the Hon’ble Tribunal.
4
M LJQ‘UA }‘ ’LA—'./
Regional Officer Deputy Commissioner
HSPCB, Kurukshetra Kurukshetra

Place: Kurukshetra
Date: 20.01.2024
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. Form IV
“" (See Rule 20)
Report No- 1118 Dated: 12.01.2024

| hereby, certify that | Neeraj Bala Board Analyst duly appointed under sub
section (2) of section 29 of the Air (Prevention and Control of Pollution) Act 1981 received a sample
on the 99”‘ January of, 2024, collected by Dr. Devender Singh, Sc.B on the 08" January of, 2024,

of M/s The Shahbad Co.op, Sugar Mill, Ladwa Road, Shahabad, Kurukshetra for analysis.

Further certify that | have analyzed the above mentioned sample on 09" day

January of, 2023,to 12" -January-2024 and declare the result of analysis to be as follows:-

Sr. Parameter Name Result Limit
1. Sample Code 1118

2, Name of Plant/ Section # Boiler

3. Stack Attached to # Boiler

4, Normal Operating Schedule (hr/day)# 24 hrs

5. Type of Chimney # ACC

6. Stack Temperature (°C) # 139

7. Average stack velocity (m/sec) # 7.82

8. Stack Height from Ground Level # 65m

9. Diameter of the Stack # 36m

10. Quantity of Emission (m*/sec) 79.6

11: Type of Fuel # Bagasses

12, Suspended particulate matter (mg/m3) « 200 150

Method of Testing As per relevant part of Indian Standard Methods for Measurement of Air Pollution
15:11255 (P-1) Stack/IS:5182(P-4) Ambient and Emission regulation part Il of Central Pollution Control
Board.

The Conditions of the seals, listening and container on receipt was as follows:

Container had its seal found intact and in order, slip on the container had the signature of
the representative of the industry and the Board,
Signed this 12.01.2024
Haryana State Pollution Control Board Laboratory,

$C0-115, 1%'& 2" Floor, Sector-25, Panchkula, Haryana B \
E. ‘\_IQ_Q}UZ? LI
—
The Member Secretary, HSPCB, Panchkula Board Analyst
Regional Office: Kurukshetra. This test report relate only to the particular sample submitted for
testing.

# This information is provided by the field officer
***End of the Report***
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—_ Form)J

e e

ST

A=
“v (See Rule 35) N
TC-11969

Report No- 4189 Type of Sample: Legal Dated: 17.01.2024

| hereby, certify that | Neera] Bala Board Analyst duly appointed under sub section (3) of
section 53 of the Water (Prevention and Control of Pollution) Act 1974 (06 of 1974), received a sample

on the 09" day of January, 2024, collected by Dr. Devender Singh, Sc.B dated 08" day of January,

2024 of M/s The Shahabad Co-Op Sugar Mill, Ladwa Road, Shahabad, Kurukshetra for ana lysis.

Further certify that I have analyzed the above mentioned sample on 09* -January-2024
to 17* -January-2024 and declare the result of analysis to be as follows:

Sr. No. Parameter Name Result Result Limit Test Method
1. Sample Code 6106 6107
2. Sample Collected from Inlet of ETP  Qutlet of ETP
(old) (old)
3.  pHyvalue at 25°C 11.28 7.25 5.5-8.5  APHA,4500H+B(24th Edition)
4, BOD (mg/l) 175.0 18.0 30 I5:3025(Part-44)
5. COD (mg/l) 648.0 96.0 250 APHA,5220-B(24th Edition)
6. Total Suspended Solids mg/| 365.0 45.0 100 APHA,2540-D(24th Edition)
7 Oil and Grease (mg/l) 36.0 BDL(DL=2) 10 APHA,5520-8(24th Edition)
8. Conductivity (u S/cm) at 25°¢C 4620.0 869.0 2 15:3025(Part-14):2013

The Conditions of the seals, listening and container on receipt was as follows:
Container had its seal found intact and in order, slip on the container had the signature of the
representative of the industry and the Board.
Signed this 17" day of January,2024
Haryana State Pollution Control Board La boratory,
SCO-115, 15t& 2nd Floor, Sector-25, Panchkula, Haryana .
sy Bl

To
The Member Secretary, HSPCB, Panchkula Board Analyst
CC to Regional Office: Kurukshetra. This test report relate only to the particular sample submitted for

testing.

C} Scanned with OKEN Scanner
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Page 2 of 2
—_—
— FormJ
—————
L (See Rule 36)
Report No- 4189 Type of Sample: Legal Dated: 17.01.2024

| hereby, certify that | Neeraj Bala Board Analyst duly appointed under sub section (3) of
section 53 of the Water (Prevention and Controt of Pollution) Act 1974 (06 of 1974), received a sample

on the 09" day of January, 2024, collected by Dr. Devender Singh, Sc.B dated 08" day of January,

2024 of M/s The Shahabad Co-Op Sugar Mill, Ladwa Road, Shahabad, Kurukshetra for analysis.

Further certify that | have analyzed the above mentioned sample on 09* -January-2024
to 17* -January-2024 and declare the result of analysis to be as follows:

sr.No.  Parameter Name Result Result Limit Test Method
1. Color Yellowish Clear - -
2. Odour Foul smell No Smell - -

The Conditions of the seals, listening and container on receipt was as follows:
Container had its seal found intact and in order, slip on the container had the signature of the
representative of the industry and the Board.
Signed this 17* day of January,2024
Haryana State Pollution Control Board Laboratory,
SCO-115, 1st& 2nd Floor, Sector-25, Panchkula, Haryana

To Mw &G&L

—

The Member Secretary, HSPCB, Panchkula Board Analyst
CC to Regional Office: Kurukshetra. This test report relate only to the particular sample submitted for

testing.

***End of the Report***

9

C} Scanned with OKEN Scanner
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Form )

e ———.
ﬂﬁt‘;—fﬁ“ (See Rule 36)
Report No- 4190 Type of Sample: Legal Dated: 17.01.2024

| hereby, certify that | Neera] Bala Board Analyst duly appointed under sub section (3) of
section 53 of the Water (Prevention and Control of Pollution) Act 1974 (06 of 1974), received a sample

on the 09" day of January, 2024, collected by Dr. Devender Singh, Sc.B dated 08" day of January,

2024 of M/s The Shahabad Co-Op Sugar Mill, Ladwa Road, Shahabad, Kurukshetra for analysis.

Further certify that | have analyzed the above mentioned sample on 09% -January-2024

to 17 -January-2024 and declare the result of analysis to be as follows:

Sr. No. Parameter Name Result Result Limit Test Method
1, Sample Code 6108 6109
2. Sample Collected from Inlet of ETP  OQutlet of ETP
(New) (New)

3. pH value at 25°C 5.27 7.05 5.5-8.,5  APHA,4500H+B(24th Edition)
4. BOD (mg/l) 150.0 12.0 30 1S:3025(Part-44)

5 COoD (mg/l) 580.0 72.0 250 APHA,5220-B(24th Edition)
6. Total Suspended Solids mg/I 208.0 31.0 100 APHA,2540-D(24th Edition)
7. Oil and Grease (mg/1) 30.5 BDL(DL=2) 10 APHA,5520-8(24th Edition)
8. Conductivity (u S/cm) at 25°C 2470.0 835.0 - 15:3025(Part-14):2013

The Conditions of the seals, listening and container on receipt was as follows:
Container had its seal found intact and in order, slip on the container had the signature of the
representative of the industry and the Board.
Signed this 17** day of January,2024
Haryana State Pollution Control Board Laboratory,
SCO-115, 1st& 2nd Floor, Sector-25, Panchkula, Haryana

To M@—pf ’E’)}QL

The Member Secretary, HSPCB, Panchkula Board Analyst
CC to Regional Office: Kurukshetra. This test report relate only to the particular sample submitted for

testing.

10

C} Scanned with OKEN Scanner
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Page 2 of 2
= (See Rule 36)
Report No- 4190 Type of Sample: Legal Dated: 17.01.2024

| hereby, certify that | Neera] Bala Board Analyst duly appointed under sub section (3) of
section 53 of the Water (Prevention and Control of Pollution) Act 1974 (06 of 1974), received a sample

on the 09" day of January, 2024, collected by Dr. Devender Singh, Sc.B dated 08" day of January,

2024 of M/s The Shahabad Co-Op Sugar Mill, Ladwa Road, Shahabad, Kurukshetra for analysis.

Further certify that | have analyzed the above mentioned sample on 09®_-January-2024

to 17% -January-2024 and declare the result of analysis to be as follows:

Sr.No. Parameter Name Result Result Limit Test Method
1. Color Yellowish Clear - -
2, Odour Foul smell No Smell - -

The Conditions of the seals, listening and container on receipt was as follows:
Container had its seal found intact and in order, slip on the container had the signature of the
representative of the industry and the Board.
Signed this 17*" day of January,2024
Haryana State Pollution Control Board Laboratory,

SCO-115, 1st& 2nd Floor, Sector-25, Panchkula, Haryana
] EAQ_L
NEEPAt

To
The Member Secretary, HSPCB, Panchkula Board Analyst
CC to Regional Office: Kurukshetra. This test report relate only to the particular sample submitted for

testing.

***End of the Report***

11

C} Scanned with OKEN Scanner



¥,

S 3"‘1_3 B - Annexure-R-4

gﬁ;@:s 3 Regional office, .

* Haryana State Pollution Control Board N

Ki‘; ;ﬁ SCO 13-P 2% Floor Sector 17, Kurukshetra. S
L

10.

1%,

12,

13,

14,

15,
16.
A5

i8,

3,

Email-hspcbrokkr@gmail.com

Gans (o} X ' I“M T}\e. \Shahab‘aﬁl COU‘D '
Name & Address of the unit ‘ ..<U\:$—‘IY Mbu Loolwz

1

: le R
| | il wom
Emall id of the unit/occupier . Ses§mMSbel 1 @ ‘S mel
Telaphona Nos. ' ‘ , O‘?uu'ﬂHOHS
Fax Nos. 1
Date & Time of Inspection : 08‘ O' 3 a 0 a L’
Category of Unit ; : \,K'ed{Orange}Green
Type of Units . % w’éategcryf-Seriousiy

Polluting /others

Size of untt based upon investment cost ' \l,a‘Fge{ Med{urr;}' Small ‘
of Plant & Machinerg ~

Narne of the representative of the untt with ' DQU‘CHD(C 7 S”.ﬁ lﬂ 19 8 N 8007

designation present at the time of the Inspection,

Name of the Directors/partners/Proprietor/ . Sh } Rodnl P;ad )"I_a-d + HCS
Manager/Occupler ete,

Detail of products/by product manufactured y IN}C ‘cu'g'u‘-'
(with capacity of installation &
guantity per annum) ) y
Detall of Raw Material L.:sed ' : Sl LganCﬁ e .
(with quantity per annum) ' cans m;”

: )
Manufag:tyr[ng Process (in brief) ra

. hrg o} _
Detail of Machinery Installed Involving : Mf{ﬁ)}nﬁ, -}-u).h n ) %'ml.la Jnmg

pelluting process

Date of Commissioning of the unit ! j o| 85—
Status of Consent to Establish : o-,o]'o.; )

. 04 0 T ae
Status of Consant to Operate : aJo}o_;Y\ﬂ-d u‘P h) 3 1 &L’
Status of Authorization un‘der HWM Rules, * 3 (.LP o 35- oC]- LAY
Air Pollution

-

Sources of alr emissions from process of
unit Including fugitive emlssions with type
of Bollers/Furness, capacity & stack Height,

Status of online monitoring System (Stacks/ AAQ): Stede
if applicable :

Detalls about deviation in.the detalls/ stack of Alr : N IS,Q V';h_h}fn

emission/ type of fuel if any already provipled to
Board.

Bnley 138TPH

12



wo N o »n P

1L

12,

i3.

14,

15,

16,

318

Detail of Stacks/ Chimnays/ Vents

Whether Height of all stacks/ Chimneys as per norms
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No. of outlets for discharge of effluent

Quality of Effluentin KLD

Status of Effluent Treatment Plant (ETP)/
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Puhglnem

(d) Whether structurally adequate or not
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(e) Whether operating STP/ETP satisfactorlly  mgath L‘b"‘é‘? teh Qhe "
(f) Whether provided online chemical dozing system/A c A volkeed C-\L.'a & ! Reh W Ca..'u,.n

pH meter & Sond B\LB;A | and Sand H'e&,

tolle ¢
Mode of Discharge of effiuent Sqnp\e Domestic: Pub‘iqmﬁ € co ,Cd
Trade: = ¢ deases,
Name of Water reciplent body If any 1 ™ a a.h\tn'\ s
~R

Detail of land In case effluent s discharged for
percolation/ irrigation purpose with justification for
its 100% utilization.

Status of ZLD as per CPCB directions if applicable !

Whether provided flow meters on outlet & inlet of
ETP/STP

Whather provided separate electriclty meter on
ETP/STP

Whether maintained Log Book for consumption of
Electricity/ Chemicals/Quantity of effluent,

Stetus of online monltoring System, if applicable
General Remarks
aza

sie Manage

Castegory of Hazardous Waste generated as per rules

Type & Qty. of Hazardous Waste generated

Stock-Plle Quantity of Hazardous Waste
Mode of Disposal &traatrnén_t of Haz, Waste
Size of Hazardous waste storage site

Display Board for Hazardous Wasts at Factory Gate
Provided or not

Whether agreement made with the service provider
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2. Whether prepared on site emergency plan and
. taken Insurance policy under PLI Act, 1991. . NP
3. Name of insurer agency with date & validity of policy r
4, Whether Hazardous chemicals handling & J
storage: facllity is adequate
5 Remarks
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Annexure-R-5

Compliance of conditions of Consent to Operate of M/s The Shahabad
Cooperative Sugar Mill, Shahabad-Markanda, Kurukshetra.

Sr. No.

Conditions of Consent to Operate

Compliance Status

:

That the unit will not discharge any kind of effluent
without treatment

Treattd Lspty wdedad ™M
Jrn qakion Aunpiie

2.

That the unit will comply the order/ direction
issued by the Hon'ble Supreme Court of India,
Punjab & Haryana High Court, NGT, Environment
Court or any other court

Yes

That the unit will apply for renewal of consent to
operate before 90 days from the expiry of this CTO

CTO Valid wph 30.09

That the unit will comply with the all the Rules/
Regulations/ Acts/ Notification issued by CPCB/
HSPCB and MOEF&CC.

Yes

In case, any violations is found at any stage, then
this CTO, so granted, shall be revoked without
giving show cause notice.

That the unit will not operate the unit in absence
of OCEMS at second ETP and will install flow meter
with totalizer at ETP Inlet of Both and (will
maintain the data for the same) before crushing
season, 2021.

unit prswndad oc gmg
ar Skaue and €TP
(odd 2 new)

That the unit will run and maintain the ETP-1, ETP-
2 & ESP.

Hes

That the unit will run and maintain the OCEMS
provided under Water & Air.

Yes

That unit will established the laboratory at ETP
before crushing seasons, 2021.

1e8

10.

That the unit will maintain the logbook of treated
effluent from both ETP.

“Yed

11.

That the unit will installed piezometer as per CPCB
norms in the factory premises.

es

12.

That the unit will maintain all the flow meter and
get it calibrated from time to time & maintain the
separate record for water consumption for
domestic & industrial purpose.

Tes

13.

That the unit will construct the RCC impermeable
tank for the storage of treated water from the
Both ETP plant before crushing seasons, 2021 and
will maintain logbook for the same

Yed

L0 AY

14.

That the unit will not store the treated water from
Both the ETP plant in the Kachha lagoons and will
store the same in the Pucca pits.

’\}D IC.QCC_hq -Q_Q onmn
an Hu wnit

15,

The unit will comply-with all the shortcomings
which resulted in the closure of the unit before the
crushing season, 2021.

Hes  Comply
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3 2 1 Annexure-R-6

FormJ B

———— A\

,“# (See Rule 36) L
TC-11969

Report No- 4192 Type of Sample: Legal Dated: 17.01.2024

| hereby, certify that | Neeraj Bala Board Analyst duly appointed under sub section (3)
of section 53 of the Water (Prevention and Control of Pollution) Act 1974 (06 of 1974), received a

sample on the 09" day of January, 2024, collected by Dr. Devender Singh, Sc.B dated 08" day of

January, 2024 of M/s Tubewell (Pump-01), Near Work Shop, The Shahabad Co.OP Sugar Mill.

Vill. Jandheri, Ladwa Road, Shahabad, Kurukshetra for analysis.

Further certify that | have analyzed the above mentioned sample on 09" -January-

2024 to 17" -January-2024 and declare the result of analysis to be as follows:

Sr.No. Parameter Name Result Methods
1 Sample Code 6111
2. Sample Collected from Tubewell
3. pHvalue at 25°C 6.87 APHA,4500H+8(24"" Edition)
4. Total Suspended Solids mg/| BDL(DL=05) APHA,2540-D(24" Edition)
5.  BOD(3days at 27°C) mg/I| 2.8 15:3025(Part-44)
6.  COD(mg/l) 16.0 APHA,5220-8(24" Edition)
7 Conductivity (u S/cm) at 25°C 1129.0 1S:3025(Part-14):2013
8. Total Dissolved Solid (mg/1) 612.0 APHA2540-C(24" Edition)
9, Chloride (mg/l) 54.97 1S:3025(part-40):2014
10.  Total Hardness (mg/l) 508.0
11. Calcium ( mg/l) as Ca 127.2 1S:3025(Part-40)2014
12.  Magnesium (mg/l) as Mg 46.17 1S:3025(Part-46)2014
13.  Total Alkalinity as CaCO3(mg/l) 474.0 Electrometric
14.  P-Alkalinity as OH+CO3(mg/1) BDL(DL=0.5) Visual Titration

The Conditions of the seals, listening and container on receipt was as follows:
Container had its seal found intact and in order, slip on the container had the signature of the
representative of the industry and the Board.
Signed this 17" day of January,2024
Haryana State Pollution Control Board Laboratory,
SCO-115, 1st& 2nd Floor, Sector-25, Panchkula, Haryana

To NQ-“J__"'?'f _e_a.g.(k

The Member Secretary, HSPCB, Panchkula - Board Analyst
CC to Regional Office: Kurushetra. This test report relate only to the particular sample submitted for
testing.
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Page 2 of 2
— FormJ
= (See Rule 36)
Report No- 4192 Type of Sample: Legal Dated: 17.01.2024

I hereby, certify that | Neeraj Bala Board Analyst duly appointed under sub section (3)

of section 53 of the Water (Prevention and Control of Pollution) Act 1974 (06 of 1974), received a

sample on the 09" day of January, 2024, collected by Dr. Devender Singh, Sc.B dated 08" day of
January, 2024 of M/s Tubewell (Pump-01), Near Work Shop, The Shahabad Co.OP Sugar Mill.

Vill. Jandheri, Ladwa Road, Shahabad, Kurukshetra for analysis.

Further certify that | have analyzed the above mentioned sample on 09" -January-
2024 to 17" -January-2024 and declare the result of analysis to be as follows:

Sr.No. Parameter Name Result Methods
7 Color Clear
2. Odour Odourless
3 Ammonical- N ( mg/l) BDL(DL=0.5) APHA,4500 NH3 -F
4 Nitrate — N (mg/l) BDL(DL=0.5) PDA
5 Turbidity NTU BDL(DL=01) :
6. Sulphate( mg/l) 237.35 4500-SO4.E.
7 Fluoride( mg/l) 0.46 1$:3025(Part-60)2013
8 Total Phosphate (mg/I) BDL(DL=0.4) 4500-P.D.
9 Sodium ( mg/l) 3.9 APHA, 3500-Na-B
10.  Potassium ( mg/l) 0.7 APPHA, 3520-K-B

The Conditions of the ceals, listening and container on receipt was as follows:
Container had its seal found intact and in order, slip on the container had the signature of the
representative of the industry and the Board.
Signed this 17" day of January,2024
Haryana State Pollution Control Board Laboratory,
SCO-115, 1st& 2nd Floor, Sector-25, Panchkula, Haryana

n o-[ltL
To f\]u_z\_ot _§.~
The Member Secretary, HSPCB, Panchkula Board Analyst

CC to Regional Office: Kurukshetra. This test report relate only to the particular sample submitted
for testing.

***End of the Report***
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Report No- 4183

323
Form )

(See Rule 36)

Type of Sample: Legal

Annexure-R-7

T1C-11969
Dated: 17.01.2024

| hereby, certify that | Neeraj Bala Board Analyst duly appointed under sub section (3)

of section 53 of the Water (Prevention and Control of Pollution) Act 1974 (06 of 1974), received a

sample on the 09" day of January, 2024, collected by Dr. Devender Singh, Sc.B dated 08" day of

January, 2024 of M/s Tubewell (Pump-02), Near Boiler, The Shahabad Co.OP Sugar Mill. Vill.

Jandheri, Ladwa Road, Shahabad, Kurukshetra for analysis.

Further certify that | have analyzed the above mentioned sample on 09" -January-

2024 to 17" -January-2024 and declare the result of analysis to be as follows:

Conductivity (u S/cm) at 25°C

Total Alkalinity as CaCO3(mg/I)

Sr.No. Parameter Name
1. Sample Code
2, Sample Collected from
3. pH value at 25°C
4, Total Suspended Solids mg/|
5. BOD (3 days at 27°C) mg/!
6. COD (mg/l)
7.
8. Total Dissolved Solid (mg/!)
9. Chloride (mg/l)
10. Total Hardness (mg/l)
11. Calcium ( mg/l) as Ca
12.  Magnesium (mg/l) as Mg
13
14.

P-Alkalinity as OH+CO3(mg/l)

Result
6112
Tubewell
7.18
BDL(DL=05)
1.6

16.0

644.0

370.0

18.99

218.0

22.4
39.366
326.0
BDL(DL=0.5)

Methods

APHA,4500H+B(24" Edition)
APHA,2540-D(24" Edition)
1S:3025(Part-44)
APHA,5220-B(24" Edition)
1S:3025(Part-14):2013
APHA2540-C(24" Edition)

15:3025(part-40):2014

1S:3025(Part-40)2014
1S:3025(Part-46)2014
Electrometric

Visual Titration

The Conditions of the seals, listening and container on receipt was as follows:
Container had its seal found intact and in order, slip on the container had the signature of the

representative of the industry and the Board.

Signed this 17" day of January,2024
Haryana State Pollution Control Board Laboratory,
SCO-115, 1st& 2nd Floor, Sector-25, Panchkula, Haryana

To

The Member Secretary, HSPCB, Panchkula
CC to Regional Office: Kurushetra. This test report relate only to the particular sample submitted for

testing.

 Balla

Board Analyst
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Page 2 of 2
Az i Form J
M
I i (See Rule 36)
Report No- 4193 Type of Sample: Legal Dated: 17.01.2024

I hereby, certify that | Neeraj Bala Board Analyst duly appointed under sub section (3)
of section 53 of the Water (Prevention and Control of Pollution) Act 1974 (06 of 1974}, received a

sample on the 09" day of January, 2024, collected by Dr. Devender Singh, Sc.B dated 08™ day of
January, 2024 of M/s Tubewell (Pump-02), Near Boiler, The Shahabad Co.OP Sugar Mill. Vill.

Jandheri, Ladwa Road, Shahabad, Kurukshetra for analysis.

Further certify that | have analyzed the above mentioned sample on 09" -January-

2024 to 17" -January-2024 and declare the result of analysis to be as follows:

Sr. No. Parameter Name Result Methods
1. Color Clear
2, Odour Odourless -
3. Ammonical- N ( mg/l) BDL(DL=0.5) APHA,4500 NH3 - F
4. Nitrate - N (mg/l) BDL(DL=0.5) PDA
Turbidity NTU BDL(DL=01)
6. Sulphate( mg/l) 8298 4500-SO4,E.
7 Fluoride( mg/l) 0.21 IS:3025(Part-60)2013
8. Total Phosphate (mg/l) BDL(DL=0.4) 4500-P.D.
S. Sodium ( mg/1) 3.4 APHA, 3500-Na-B
10.  Potassium ( mg/l) 0.6 APPHA, 3520-K-B

The Conditions of the seals, listening and container on receipt was as follows:
Container had its seal found intact and in order, slip on the container had the signature of the
representative of the industry and the Board.
Signed this 17™ day of January,2024
Haryana State Pollution Control Board Laboratory,
SCO-115, 1st& 2nd Floor, Sector-25, Panchkula, Haryana

19 Neaof Bala
The Member Secretary, HSPCB, Panchkula Board Analyst

CC to Regional Office: Kurukshetra. This test report relate only to the particular sample submitted
for testing.

***End of the Report***
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Annexure-R-8
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Ty Form IV
T

Report No- 1119

(See Rule 20)

Dated: 12.01.2024

| hereby, certify that | Neeraj Bala Board Analyst duly appointed under sub

section (2) of section 29 of the Air (Prevention and Control of Pollution) Act 1981 received a sample

on the 09" January of, 2024, collected by Dr. Devender Singh, Sc.B on the 08" January of, 2024,

of M/s The Shahbad Co.op, Sugar Mill, (Ethanol Plant) Ladwa Road, Shahabad, Kurukshetra for

analysis.

Further certify that | have analyzed the above mentioned sample on 09" day

January of, 2023,to 12" -January-2024 and declare the result of analysis to be as follows:-

Sr. Parameter Name Result Limit
1~ Sample Code 1119

2. Name of Plant/ Section # Boiler (Ethanol)

3. Stack Attached to # Boiler (Ethanol)

4, Normal Operating Schedule (hr/day)# 24 hrs

S Type of Chimney # ACC

6. Stack Temperature (°C) # 140

7 Average stack velocity (m/sec) # 7.0

8. Stack Height from Ground Level # 55m

9. Diameter of the Stack # 23 m

10. Quantity of Emission (m®/sec) 29.0

1% Type of Fuel # Bagasses

12, Suspended particulate matter (mg/m3) 110 150

Method of Testing As per relevant part of Indian Standard Methods for Measurement of Air Pollution
15:11255 (P-1) Stack/I1S:5182(P-4) Ambient and Emission regulation part |1l of Central Pollution Control
Board.
The Conditions of the seals, listening and container on receipt was as follows:
Container had its seal found intact and in order, slip on the container had the signature of
the representative of the industry and the Board.
Signed this 12.01.2024
Haryana State Pollution Control Board Laboratory,
$CO-115, 1”& 2" Floor, Sector-25, Panchkula, Haryana

To r\}QPJ‘Df ib__ﬂag*"s

—

The Member Secretary, HSPCB, Panchkula Board Analyst
Regional Office: Kurukshetra. This test report relate only to the particular sample submitted for

testing.
# This infermation is provided by the field officer.
***End of the Report***
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3 26 Annexure-R-9

Point wise compliance of the conditions of the Environment Clearance of M/s The Shahabad
Cooperative Sugar Mill (Ethanol Plant), Shahabad-Markanda, Kurukshetra

Mplasses Baged

) Distilery unit shall be based on molasses based only and no grain based distilery un
shall be operated.

i) As proposed, ESP shall be provided to the bagasse fired boler to control partculste | £ S P 04 Apc
emissions within permissible fimit. The gaseous emissions should be dispersed through
stéck of adequate height as per CPCBISPCB quidelings. Online monitoring (24x7)
system {o be installed and data to be uploaded on the Company's website and provided
to respective Regional Office of MEF&CC, SPCB and CPCB,

i) In plant, control measures for checking fugiive emissions from all the vulnerable
sources shall be provided. Fugitive emissions shall be conirolled by providing closed Yes P dad
storage, closed handling & conveyance of chemicalsimaterials, muli cyclone separator
and water sprinkiing system. Dust suppression system including waler sprinkling
system shall be provided at loading and unloading areas to control dust emissions.
Fugitive emissions in the work zone environment, product, raw materials slorage area
etc. shall be requiarly monitored and records shall be maintained. The emissions shall
conform to the fimits imposed by Haryana State Pollution Control Board (HSPCB).

) Company shall folow good management practices viz. colcfion of waste yeast shudge
from fermentation section in & closed system and proper disposal, reduced volume of
effient by adopting stategic approaches, closed drans camying spent wash fo the | {€A
treatment units; minimization of fugiive emissions from anagrobic (realment, proper
collection & handiing of excess sludge generated from the anaerobic & aerobic
treatment units; minimum retention of treated & untreated spent wash in the lagoans;
effectie composting of the spenl wash by confroled effuent spraying through
mecharical system fo avoid spillages & over appicaton, blending of siudge in correct
proporton with press mud; and properly fiished compost and green belt development
wilh sitable. plantation in and around the treaiment unis to mitigate odour from the

distilery unit

N

| | Pucca Road Bpvadas
V) Pucca approach road to project sie shall be constucted prior fo- commencng
construction activty of the main distllery 50 as lo avoid fugitive emissions.

' AL PEY Novn
Vil The gaseous emissions fom DG set shall be ispersed tirough adequae stack height .
) 2 é? CPCB guidelnes. Acousic enclosure shal be provided to the DG sel (o Acoushe Encloged
Hes LLpdaJr';d

mitigatz the noise pollution.
dearance conditons, ncluding resulls ofmonitored data o s webse andshal e | oy H S PC B &

i) The campany shal uload te staus of complance of the sipued envitonmental

M

Distillery Manager

60 KLPD Ethanol Plant

The Shahabad Co-op, Sugar Mills Ltd. 25
Shahabad (M.), Distt. Kurukshetrz




327

vil)

iX)

X)

xii)

xii)

)

xvi)

il

xvili)

the same periodically. It shall simultaneously be sent to the Regional office of MEFACC
the respective Zonal offce of CPCB and the SPCB. The levels of Phy, Phlys, SO,
NOx, QO and HC (Methane) in ambient air shall be monitored and displayed at a
convenient location near the main gate of the company and at important public piaces.

Total fresh water requirement from ground water will be 600 m'day for distillery
(Molasses) as well as CPP. Effort shall be made to use recycled water from sugar and
condensate of MEE for the co-generation power unit.

Spent wash generation from molasses based distillery shall not exceed 8 KIKI of
alcohol. The spent wash from molasses based distilery wil be evaporated in MEE and
concentrated spent wash will be incinerated in the incineration boiler to achieve ‘Zero'
discharge. Effiuent from spentiees, utilties effluent and evaporalor Condensate shall be
treated in effiuent treatment plant and recycled/reused in process.

Automatic /online monitering system (24 x 7 monitoring devices) for flow measurement
and relevant pollutants in the treatment system to be installed. The data to be made
available lo the respective SPCB and CPCB and in the Company's website.

As proposed, no effluent from sugar, distillery and co-generation power plant shall be
discharged outside the premises and Zero discharge shall be adopted. Water
consumption shall be reduced by adopting 3 R's (reduce, reuse and recycle) concept in
the process.

Process effluent/any wastewater shall not be allowed to mix with storm water. Storm
water drain shall be passed through guard pond.

Spent wash shall be stored in impervious RCC lagoons wilh proper lining with HDPE
and shall be kept in proper condition to prevent ground water pollution. The storage of
spent wash shall not exceed 5 days capacity.

Adequate numbers of ground water quality monitoring stations by providing
piezometers around the project area shall be set up. Sampling and trend analysis
monitoring must be made on monthly a basis and report submitted to SPCB and this
Ministry. The ground water quality monitoring for pH, BOD, COD, Chloride, Sulphate
and total dissolved solids shall be monitored. Sampling and trend analysis monitoring
must be made on monthly basis and report submitted to the Ministry's Regional Office
at Chandigarh and SPCB.

Baggase storage should be done in such a way that it does not get air bome or fly
around due to wind. boiler ash shall be stored separately as per CPCB guidelines so
that it shall not adversely affect the air quality, becoming air borne by wind or water
regime during rainy season by flowing along with the storm water. Direct exposure of
workers to fly ash & dust shall be avoided.

Boiler ash shall be stored separately as per CPCB guidelines so that it shall ml
adversely affect the air quality, becoming air borne by wind or water regime during rainy
season by flowing alongwith the storm waler. Direct exposure of workers to fly ash &
dust shall be avoided. Bagasse ash and coal ash shall be stored separately.

Fire fighting system shall be as per the norms and cover al areas where alcohol is
produced, handled and stored. Provision of foam system for fire fighting shall be made
to control fire from the alcohol storage tank.

Risk Assessment shall be carried to assess the fire and explosion risk due to storage of
alcohol and report submitted to the Ministry and its Regional Office at Bhopal within six

manths.

(PcB FPoxtad

JnsTalled TP um™
RO for freatmaenté
| Rauge ater hreayman
21D Bosed

Y4es Prvded

bYoen the Onit put §iol

No effluant diScharge

NoQnixirg a3 Lo
WY WD g iosaie

N

No Kaceha logoon
Present -

Hes Providad

Hes

agse use as Funf
Un Bolex gnd Yagago
Jerr 4gh dis pote

Yes Provicled

Yes

Distillery Manager

60 KLPD Ethano! Plant

The Shahabad Co-op, Sugar Mills Lt
Shahabad (M.), Distt, Kurukshetr?
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for all the employees. The first aid facilities in the occupati

cupational health centre shall be
strengl_rnnad and the regular medical test records of each employee shall be
maintained separately.

xx)  Dedicated pgﬂdng fapility for loading and unloading of materials shall be provided in the
fac!my premises. Unit shall develop and implement good traffic management system for
their incoming and outgoing vehicles to avoid congestion on the public road.

xx)  As proposed, green beit over 33% of land shall be developed within plant premises with
at least 10 meter wide green belt on al sides along the periphery of the project area, in
downward direction, and along road sides efc. Selection of plant species shall be as per
the CPCB guidelines in consultation with the DFO.

xdi) Al the'1 commitments made during the Public Hearing / Public Consultation meeting held
on 18" May, 2015 should be satisfaclorily implemented and adequate budget provision
should be made accordingly.

xxiii) At least 5 % of the total cost of the project shall be earmarked towards the Enterprise
Social Commitment (ESC) based on local needs and action plan with financial and
physical breakup/details shall be prepared and submitted to the Ministry's Regional

time bound manner.

xxiv) The Company shall submit within three months their policy towards Corporate
Environment Responsibility which shall inter-alia address () Standard operating
process/ procedure to being into focus any infringement/deviationiviolation of
environmental or forest norms/conditions, (ii) Hierarchical system or Administrative
order of the Company to deal with environmentzl issues and ensuring compliance to the
environmental clearance conditions and (i) System of reporting of non
compliance/violation environmental norms to the Board of Directors of the company
and/or stakeholders or shareholders.

xw)  Provision shall be made for the housing for the construction labour within the site with
all necessary infrastructure and facilities such as fuel for cooking, mobile toilets, safe
drinking waler, medical health care, créche elc. The housing may be in the form of
temporary structure to be removed after the completion of the project. All the
construction wastes shall be managed so that there is no impact on the surrounding
environment.

B.  GENERAL CONDITIONS:

i. The project authorities must strictly adhere to the stipulations made by the Haryana State
Pollution Control Board (HSPCB), State Government and any other statutory authoriy.

ii. No further expansion or modifications in the plant shall be carried out without prior
approval of the Ministry of Environment and Forests. In case of deviations or alterations in
the project proposal from those submitted to this Ministry for clearance, a fresh reference
shanhemadetameMinmwloassmhmncydmrnﬁommwsedandmadd
additional environmental protection measures required, if any.

iii. The locations of ambient air quality monitoring stations shall be decided in consultation
with the HSPCB and it shall be ensured that at least one station is installed in the upwind
and downwind direction as well as where maximum ground level concentrations are

anticipated.

xix)  Occupational health surveillance programme shall be undertaken as regular exercise *

‘[q(,aﬂdub!’eﬁb

Ye4 Prowvndad

Ye4

{es

Office at Bhopal. Implementation of such program shall be ensured accordingly ina

Tes

Yes

Yes  heuse providted
to dabouwy

Tes

Ne e&cpantion

Yex

Distiliery Manager

60 KLPD Ethanol Plant

The Shahabad Co-op, Sugar Mills Ltd.
Shahabad {M.), Distt. Kurukshetr
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iv. The overall noise levels in and aro

und the plant area shall be ithi
standards 3{: mtﬂing noise control measures including sacousﬁk:plzoowgl. m Hea ‘B‘&m; The
lmmo aaSesad o s:r?l:le?: ngfe 'r‘%i::igmmﬂmﬁmta ambient noise levels shall conform 1 r:j
dBA (day time) and 70 dBA (night time). e " ’

v. Ehr:i r(‘}sotr:pmy shallﬂl:arvest rainwater from the roof-tops of the buildings and storm water qe4
e recharge the ground water and use the same water for the process activities of
project fo conserve fresh water.

vi.  During transfer of materials, spilla i i
ke teriais, spillages shall be avoided and garland drains be constructed P i
to avoid mixing of accidental spillages with domestic wastewater and stom water drains. ¥ 1O oA N ||aé£ o by

vii. Usage of Personnel Protection Equipments by all employees/ workers shall be ensured. 7&5

viii. Training shall be imparted to all empl '

oyees on safety and health aspects of chemicals I, :

E:n:r:? Pre-employment and routine periodical medical examinations for all employees Traumd % 6‘“@“ to
all be undertaken on regular basis. Training to all employees on handling of chemicals Loy

shall be imparted. em ees

ix. The company shall also comply with all the environmental protection measures and .
safeguards proposed in the project report submitted to the Ministry. Al the Pero\n ced
reppmmendahons made in the EIA/EMP in respect of environmental management, risk
mitigation measures and public hearing relating to the project shall be implemented.

x. The company shall undertake CSR activities and all relevant measures for improving the
socio-economic conditions of the surrounding area. il L{CA

Xi. The company shall undertake eco-developmeniz! measures including community welfare qu
measures in the project area for the overall impravement of the environment.

xii. A separate Environmental Management Cell equipped with full fledged laboratory facilities J
shall be set up to carry out the Environmental Management and Monitoring functions. L(% in d"'d

earmark sufficient funds for recurring cost per annum to implement the
conditions stipulated by the Ministry of Envionment and Forests as well as the State Lie».'.
Government along with the implementation schedule for all the conditions stipulated
herein. The funds so earmarked for environment managemenl/ pollution conlrol measures

shall not be diverted for any other purpose.
clearance letter shall be sent by the project proponent to concemed ._( es

arisad/Municipal Corporation, Urban local Body and the local NGO, if
s/ representations, if any, were received while processing the

xiii. The company shall

xiv. A copy of the
Panchayat, ZiaP
any, from who suggestion

proposal.

xv. The project proponent shall also submit six monthly reports on the status of compliance of
the stipulated Environmental Clearance conditions including results of monitored data
(both in hard copies as well as by e-mail) to the respective Regional Office of MEF&CC, “es
the respective Zonal Office of CPCB and the State Pollution Control Board. A copy of
Environmental Clearance and six monthly compliance status report shall be posted on the

website of the company.

X

«i. The environmental statement for each financial year ending 31* March in Form-V_ as £
Board as prescribed under ,
Geated

mandated shall be submitted to the State Pollution Control
Environment (Protection) Rules, 1986, as amended subsequently, shall also be put on the

website of the company along with the status of compliance of environmental clearance
Lo p&,h\& _

Distillery Managef

60 KLPD Ethanol Plant _

The Shahabad Co-op, Sugar Milis Ltd

Shahabad {M.), Distt. Kurukshetra 28
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mail.

environmental clearance by the Ministry and copies of the clearance letter are available
with the SPCB/Committee and may also be seen at Website of the Ministry at
http:/fenvfor.nic.in. This shall be advertised within seven days from the date of issue of the
clearance letter, at least in two local newspapers that are widely circulated in the region of
which one shall be in the vernacular language of the locality concerned and a copy of the
same shall be forwarded to the concerned Regional Office of the Ministry.

xviil. The project authorities shall inform the Regional Office as well as the Ministry, the date of
financial closure and final approval of the project by the concemed authorities and the
date of start of the project.

conditions and shall also be sent to the Chandigarh Regional Offices of MEF&CC by e- .

xvil. The project proponent shall inform the public that the project has been accorded

Tea

Yes

ar

¢ Wiile i
Shahabad Co-0p, SUga! Wiils Ltc.

L.,I.I:,::
Shahabad (M), Distt Kurukshsl
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Annexure-R-10

Compliance of conditions of Consent to Operate of M/s The Shahabad
Cooperative Sugar Mill (Ethanol Plant), Shahabad-Markanda, Kurukshetra.

Sr. No.

Conditions of Consent to Operate

Compliance Status

1.

That unit will not discharge any kind of treated trade
effluent and reuse 100 % treated effluent again into
the manufacturing process.

Lrut pdé 'Hm_'lru.k_ol o
wekkY 4n Beorlen, & UN
W bated on 2L D

That the unit will run and maintain the ETP &
APCM efficiently and regularly.

Hes

That the unit will run and maintain the PTZ camera
installed at inlet & outlet of ETP efficiently and
regularly and also ensure its connectivity to the
server of the Board.

Hed  Insyalled

That the unit will install the online monitoring device
on the stack and its connectivity to the server of
HSPCB as well as CPCB

Tes

The unit will maintain the logbook for ETP & APCM
regularly

Hey

That the unit will obtain all the necessary
permissions / PLI from the concerned departments,
if applicable.

Tea

That the unit will submit the six-monthly compliance
report of environment clearance conditions to the
Board.

Yes

That the unit will dispose of the used oil/ spent oil
through registered recycler by HSPCB.

Yes

That the unit will apply for renewal of consent to
operate before 90 days from the expiry of this CTO.

CTo valid Wl 30.05 30

10.

That the unit will comply the order/ direction issued
by the Hon’ble Supreme Court of India, Punjab &
Haryana High Court, NGT, Environment Court or
any other court.

Hey

11,

That the unit will comply with the all the Rules/
Regulations/ Acts/ Notification issued by CPCB/
HSPCB and MOEF&CC.

Hes

12,

That the unit will submit the analysis report of ETP
& APCM & noise report of DG set within three
months.

Yes

13,

In case, any violations is found at any stage, then this
CTO, so granted, shall be revoked without giving
show cause notice

14,

That the unit will apply separate application for
authorization under HWOM Rules, 2016.

es

15¢

Unit will deposit balance fees, if found due, at any
stage in future.

Hed

Distillery Manager

60 KLPD Ethanol Plant

The Shahabad Co-op, Sugar Mills Ltd
habad (M.), Distt. Kurukshetre
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10.

il o

12,

13,

14.

3
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General Info of unit

Name & Address of the unit

Emall id of the unit/occupier

Telephone Nos.

Fax Nos.

Date & Time of Inspection

Category of Unit

Type of Units

Size of un& based upen investment cost
of Plant & Machlnery

Name of the representative of the unit with

designation present at the time of the inspection,

Name of the Directors/partners/Proprietor/
Manager/Occupier etc,

Detall of products/by product manufactured
(with capacity of installation &
guantity per annum)

Detall of Raw Material used
(with gquantity per annum)

Manufacturing Process (in brief)

Detall of Machinery installad Involving
palluting process

Date of Commissioning of the unit

Status of Consent to Establish

Status of Consent te Op'arate

Status of Authorization under HWM Rules.
Air pollution

Sources of air emissions from process of .

unit Ineluding fugitlve emissions with typa
of Boilers/Furness, capacity & stack height.

Annexure-R-11

Regional office,

Haryana State Pollution Control Board

SCO 13-P 2nd Floor Sectot 17, Kurukshetra. 5 o
Email-hspcbrokkr@gmail.com

" msgshahabadl CooP 3'*6""“""‘“

(Eronet Plant) yills Jandhers

LQEI_Q Bgz::[ Shahabad &R

. Gegmytd 1 @grail-tem

999162051¢
0% 0l.&0 23

\[R€d/0range/Green

\¥7 Category/Seriously
Polluting /others

L2rae/ Medtum/ Small

. D-r, R. K. Sthq

5 S Raj"\v frad had

Status of online monttoring System (Stacks/ AAQ):

if applicable

Detalls about deviatlen In.the details/ stack of Air !

emission/ type of fuel if any already provided to
Board.

Japlle
L L
ule

€ Hhanof

molla-asea
&mnhh‘an .B\hﬂsb”?m
E\‘har\o-[’ & LD;

6
&bhrained
Gotaind Uplo 30,09 202y

“uptp 30.04 203Y

Bu‘)f&&, Stack, - QsTPY

Shkatle “onduna

Mo ﬁ&\ﬁ&}ifh
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12,

13

14,

15,

16.

33

Detail of Stacks/ Chimneys/ Vents

Whether Height of all stacks/ Chimneys as per norms
Capacity of D.G. Sefs !

Stack height of D.G. Sets above programme and
whether as per norms

Status of Acoustic Enclosure on D. G, Seis

Noise results of DG Sets Monitored during inspection

Type & Quantity of Fuel used
(Separate for sach source)

Status of Air Pollution Control Devices (APCD)

(a) Required or Not

(b) Provided or Mot

(c) Detall of APCD provided with detafl of all
Compenents.

(d) Whether Structurally adequate or Not
(e) Whether operating APCD Satisfacrorily

Whether provided separate flow meters in case of wet
scrubber

Whether maintained Log Book for consumptien of
Electricity/ Chemicals/ water for APCD,

Detall of treatment of efflunt in case of wet scrubber
& its mode of disposal.

Whether provided Sampling arrangements
on all stacks /chemneys including DG Sets.

General Remarks
Co e o]

Sources of water supply

Detall of measuring devices provided if any such as flow :

Meters, V- notch etc. ]

Whether measuring devices has been sealed

Whether maintained the log boak for supply of water
#rom all sources & consumption for various uses.

Detail of Water Consumption per day/ month
(a) Domestic Purpose

(b) Boiler / Cooling

(c) Industrial use (Easily Btodegradable)

* (d) Industrial use (Not Easily Biodegradable)

(e) Cther

General Remarks
Water Pollution

Source & processes of Water Pollution including raw
water treatment If any

o)\

L s peynos

1o \e KVA
AS P A Novm
ea
ND
Digel
: R@ﬁdﬁf&
esp Witegd)

es

Gample wllecked

VA
tes
o

. Para dad

Boryersed
Hey

Yes

Yes

UlelD
L
i‘SﬁobLD

S, Y

vrul %Q&Prﬁédié e7P wum

Ro gur hetatment of T¢|bg
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10.

11,

i2.

i3,

“E3y

No. of outlets for discharge of effluent

Quality of Eﬁ'luent in KLD

Status of EFﬂuent Treatment Plant (ETP)/
Sewage Treatment P!ant (5TP)

(a) Required or Not

(b) Installed or Net

(c) Detall of STP/ETP Provided (if required) with
detall of all components and technology used

(d) Whether structurally adequate or not

(e) Whether operating STP! ETP Satisfactorily

ol

o ¥ o
Domestic: L‘\LLD i
Trade! S%OILI/D

Domestic:
Trade:

:OéQT
hnlc.yfmb o Fank. 5’”"“"

aw@w. uu-:nb—:ﬂzmbm Ro-1I

(f) Whether provided online chemical dozing system/ '\)‘ﬂ'\ £c

pH meter

Mode of Discharge of effluent

Name cof Water raciplent body if any

Detail of land In case effluent is discharged for
percolation/ irrigation purpose with justification for
lts 100% utllization.

Status of ZLD as per CPCB directions if applicable :

Whether provided flow meters on outlet & Inlet of
ETP/STP

Whether provided separate eleciricity meter on
ETP/STP

Whethar maintained Log Book for consumption of
Electricity/ Chemicals/Quantity of effluent.

Status of online monitoring Systam, if applicable

Genera) Remarks
(=) T agement

Category of Hazardous Waste generated as per rules

Type & Qty. of Hazardous Waste generated

Stock-Plle Quantity of Hazardous Waste
Mode of Disposal & treatménjc of Haz, Waste
size of Hazardous waste storage site

Display Board for Hazardous Waste at Factory Gats
Provided or not

Whetner agreement made with the service provider

o>

Domestict SQPhChﬁK
Trade: R&'j e in e mﬁnué%

C AR PTEU%
[y =] _ :
Yey (zLD) & (ntelled
PTE Cowela:
te4
Hes

Ted
ey ;

v Sed ad

i(1) incinerable
(if) recyclable
(ili) disposable

for landfill
(iv) Total

Sent Jo Re cd(,w,
DA

HeA
“e4

33




for disposal of hazardous waste (If ves, glve
detail with validity

8. Detalls of Hazardous Waste transported to .SU-MU P‘pncbj: ] s

service provider

" Ust & Oty of Hazardous chemical
handled & used: (if any) with threshold
quantity

2. Whether prepared on site emergency plan and N.e
. taken Insurance poliey under PLT Act, 1991, :

3. Name of insurer agency with date & validity of policy

4, Whether Hazardous chemicals handling &
storage; facllity is adequate

5 Remarks

. | . q
The caidunt & a Eharel plant Gn Shehabad- The Uni

Jolained (To Ko Goond ona valid uplo 30-0% 04Y.
whed as fud in &mles. Vit 37\6w ¢TP wm Qo-‘Fﬂ’
Aa heatment o} dads eflient and again wed €17

- Belen, - e dyrutaX Ha reaktd wakkY. ond thad aghes —
mend  Fer  ASh dispased from Hoa © Lanst .

ar.mnl '}'l'
?{e’-i'}f'{ﬁé Fegentative, sSignature of the Officer/ Oﬁ‘é:-ua -
e =&Yy ng{ﬁ m\‘ﬁg Ltd-
D ENEIC o, SugeS
. 2d G P

the c%oard who conducted th g
b a ins
N‘T\Eﬂ‘ag%‘iﬁm&l. mmks‘n&“ . ;ﬂ?a :?'Z' &'?esig’hatlong\)?' SQUE ey &\T&K
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343 Annexure-R-12

FormJ

s (See Rule 36) W
“ﬂ TC-11969
Report No- 4191 Type of Sample: Legal Dated: 17.01.2024

I hereby, certify that | Neeraj Bala Board Analyst duly appointed under sub section (3)
of section 53 of the Water (Prevention and Control of Pollution) Act 1974 (06 of 1974), received a

sample on the 09" day of January, 2024, collected by Dr. Devender Singh, Sc.B dated 08" day of

January, 2024 of M/s Borewell (Water Pump), Backside of Boiler(Ethanol Plant), The Shahabad

Co.0P_Sugar Mill. Vill. Jandheri, Ladwa Road, Shahabad, Kurukshetra for analysis.

Further certify that | have analyzed the above mentioned sample on 09" -January-

2024 to 17™ -January-2024 and declare the result of analysis to be as follows:

Sr.No. Parameter Name Result Methods
1. Sample Code 6110
2. Sample Collected from Borewell
3. pHvalue at 25°C 7.26 APHA,4500H+B(24" Edition)
4, Total Suspended Solids mg/! BDL(DL=05) APHA,2540-D(24™ Edition)
5. BOD(3 days at 27°C) mg/l BDL(DL=01) IS:3025(Part-44)
6.  COD(mg/l) BDL(DL=05) APHA,5220-B(24" Edition)
7. Conductivity (u $/cm) at 25°C 525.0 15:3025(Part-14):2013
8. Total Dissolved Solid (mg/1) 302.0 APHA2540-C{24" Edition)
9. Chloride (mg/l) 13.99 1:3025(part-40):2014
10.  Total Hardness (mg/l) 164.0
11.  Calcium ( mg/l) as Ca 39.2 1S:3025(Part-40)2014
12. Magnesium (mg/l) as Mg 16.038 1S:3025(Part-46)2014
13.  Total Alkalinity as CaCO3(mg/1) 314.0 Electrometric
14.  P-Alkalinity as OH+CO3(mg/l) BDL(DL=0.5) Visual Titration

The Conditions of the seals, listening and container on receipt was as follows:
Container had its seal found intact and in order, slip on the container had the signature of the
representative of the industry and the Board.
Signed this 17" day of January,2024
Haryana State Pollution Control Board Laboratory,
SCO-115, 1st& 2nd Floor, Sector-25, Panchkula, Haryana

<
To N“—?“r“! é_a'Qa
The Member Secretary, HSPCB, Panchkula Board Analyst

CC to Regional Office: Kurushetra. This test report relate only to the particular sample submitted for
testing.
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Page 2 of 2
(See Rule 36)
Report No- 4191 Type of Sample: Legal Dated: 17.01.2024

I hereby, certify that | Neeraj Bala Board Analyst duly appointed under sub section (3)
of section 53 of the Water (Prevention and Control of Pollution) Act 1974 (06 of 1974), received a

sample on the 09" day of January, 2024, collected by Dr. Devender Singh, Sc.B dated 08" day of

January, 2024 of M/s Borewell (Water Pump), Backside of Boiler(Ethanol Plant), The Shahabad

Co.0P Sugar Mill. Vill. Jandheri, Ladwa Road, Shahabad, Kurukshetra for analysis.

Further certify that | have analyzed the above menticned sample on 09_”’ -January-

2024 to 17" -January-2024 and declare the result of analysis to be as follows:

Sr.No. Parameter Name Result Methods
2. Color Clear
2. Odour Odourless
3. Ammonical- N ( mg/l) BDL(DL=0.5) APHA,4500 NH3 - F
4, Nitrate = N (mg/l) BDL(DL=0.5) PDA
5. Turbidity NTU BDL(DL=01)
6. Sulphate( mg/l) 39.87 4500-SO4,E.
y Fluoride( mg/l) 0.15 1S:3025(Part-60)2013
8. Total Phosphate (mg/I) BDL(DL=0.4) 4500-P.D.
9. Sodium ( mg/l) 3.0 APHA, 3500-Na-B
10.  Potassium ( mg/l) 0.6 APPHA, 3520-K-B

The Conditions of the seals, listening and container on receipt was as follows:
Container had its seal found intact and in order, slip on the container had the signature of the
representative of the industry and the Board.
Signed this 17" day of January,2024
Haryana State Pollution Control Board Laboratory,
SCO-115, 1st& 2nd Floor, Sector-25, Panchkula, Haryana

To neof Sala

The Member Secretary, HSPCB, Panchkula Board An lyst
CC to Regional Office: Kurukshetra. This test report relate only to the particular sample submitted

for testing.

***End of the Report***
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Annexure-R-13

345

Page 1 of 2

Type of Sample:-Monitoring

Haryana State Pollution Control Board’s Laboratory
SCO-115, 1°°& 2™ Floor, Sec-25, Panchkula, Haryana

<«

Report No. 4005 Dated : 29.12.2023

Issued to M/s Ground Water Sample of HUDA, Sector-1, Pump House-1, Shahabad,

Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 19.12.2023. The sample has been analyzed from
20" -December-2023 to 29" -December-2023.

Sr. No. Parameter Name Result Methods
1 Sample Code 5809
2 Sample Collected from Borewell
3 pH value at 25°C 7.76 APHA,4500H+8(24" Edition)
4 Total Suspended Solids mg/| BDL(DL=05) APHA,2540-D(24"" Edition)
5 BOD (3 days at 27°C) mg/! BDL(DL=01) 1S:3025(Part-44)
6. CoD (mg/l) BDL(DL=05) APHA,5220-8(24" Edition)
7 Conductivity (u S/cm) at 25°C 564.0 15:3025(Part-14):2013
8 Total Dissolved Solid (mg/l) 302.0 APHA2540-C(24"" Edition)
9 Chloride (mg/l) 14.99 1S:3025(part-40):2014
10.  Total Hardness (mg/l) 2280
11. Calcium ( mg/l) as Ca 66.8 1S:3025(Part-40)2014
12. Magnesium (mg/1) as Mg 14.823 15:3025(Part-46)2014
13.  Total Alkalinity as CaCO3(mg/!) 320.0 Electrometric
14,  P-Alkalinity as OH+CO3(mg/l) BDL(DL=0.5) Visual Titration
\
Sample Not Collected by us JS a%rge
Sample Consumed in testing Manjali Dr¢Pinki Jangra

CC to Member Secretary, HSPCB
CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.
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Page 2 of 2
— Type of Sample:-Monitoring
L Haryana State Pollution Control Board'’s Laboratory
w SCO-115, 1& 2™ Floor, Sec-25, Panchkula, Haryana
Report No. 4005 Dated : 29.12.2023

Issued to M/s Ground Water Sample of HUDA, Sector-1, Pump House-1, Shahabad,
Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 19.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr.No. Parameter Name Result Methods
1. Color Colourless -
2 Odour Odourless
3. Ammonical- N ( mg/l) BDL(DL=0.5) APHA,4500 NH3 -F
4, Nitrate — N (mg/l) BDL(DL=0.5) PDA
5. Turbidity NTU BDL(DL=01)
6. Sulphate( mg/l) 20.12 4500-504,E.
T, Fluoride( mg/1) 0.12 1S:3025(Part-60)2013
8. Total Phosphate (mg/l) BDL(DL=0.4) 4500-P.D,
9, Sodium ( mg/l) 3.0 APHA, 3500-Na-B
10.  Potassium ( mg/l) 0.6 APPHA, 3520-K-B

/ : \'/’\
Sample Not Collected by us & JSA IEr;wmarge

Sample Consumed in testing Megha Manjali Pinki Jangra

CC to Member Secretary, HSPCB

CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.

***End of the Report***
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Type of Sample:-Monitoring

Report No. 4006

Issued to

Description:

Haryana State Pollution Control Board's Laboratory
$CO-115, 1"& 2™ Floor, Sec-25, Panchkula, Haryana

Page 1 of 2

Dated : 29.12.2023

M/s Ground Water Sample of HUDA, Part-ll, Sector-1, Shahabad, Kurukshetra.

Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 19.12.2023. The sample has been analyzed from

20™ -December-2023 to 29" -December-2023.

s = —

Y VL A =
> & & B O

w
.y
© 0 N O LS W N e |E

Parameter Name

Sample Code

Sample Collected from

pH value at 25°C

Total Suspended Solids mg/|
BOD (3 days at 27°C) mg/|
COD (mg/l)

Conductivity (u S/cm) at 25°C
Total Dissolved Solid (mg/l)
Chloride {mg/l)

Total Hardness (mg/l)
Calcium ( mg/l) as Ca
Magnesium (mg/l) as Mg
Total Alkalinity as CaCO3(mg/I)
pP-Alkalinity as OH+CO3(mg/1)

Sample Not Collected by us
Sample Consumed in testing

CC to Member Secretary, HSPCB
CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.

%

JSA JSA
Megha

Result
5810

Borewell
7.42
BDL(DL=05)
BDL(DL=01)
BDL(DL=05)
594.0
348.0
14.99
148.0

42.4

10.206
2280
BDL(DL=0.5)

o

Manjali

Methods

APHA,4500H+8(24™ Edition)
APHA,2540-D(24™ Edition)
1$:3025(Part-44)
APHA,5220-8(24" Edition)
1S:3025(Part-14):2013
APHA2540-C(24" Edition)

1S:3025(part-40):2014
1S:3025(Part-40)2014
1S:3025(Part-46)2014

Electrometric

Visual Titration

LY

r/\-)\
L %We
Dr.Pinki Jangra
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Report No. 4006

Issued to

Description:

348

Type of Sample:-Monitoring

Haryana State Pollution Control Board’s Laboratory
SCO-115, 1"& 2™ Floor, Sec-25, Panchkula, Haryana

Page 2 of 2

Dated : 29.12.2023

M/s Ground Water Sample of HUDA, Part-ll, Sector-1, Shahabad, Kurukshetra.

Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 19.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr. No. Parameter Name
: 5 Color
2. Odour
3. Ammonical- N ( mg/l)
4, Nitrate = N (mg/l)
5. Turbidity NTU
6. Sulphate( mg/l)
T Fluoride( mg/l)
8. Total Phosphate (mg/l)
9. Sodium ( mg/1)
10.  Potassium { mg/l)

Sample Not Collected by us
Sample Consumed in testing

CC to Member Secretary, HSPCB
CC to Regional Office: Kurukshetra. The test report relate only to the particular sample
submitted for testing.

JSA
Megha

Result

Colourless
Odourless
BDL(DL=0.5)
BDL(DL=0.5)
BDL(DL=01)
12.83

0.15
BDL(DL=0.4)
2.7

0.4

>

JSA
Manjali

***gEnd of the Report***

Methods

APHA,4500 NH3 -F
PDA

4500-S04,E.
1S:3025(Part-60)2013
4500-P.D.

APHA, 3500-Na-B
APPHA, 3520-K-B

Labo In-cha I
Dr. Pinkidangra
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a— Type of Sample:-Monitoring
Haryana State Pollution Control Board'’s Laboratory
5C0-115, 1"& 2" Floor, Sec-25, Panchkula, Haryana

Page 1 of 2

TC-11969

Report No. 4007 Dated : 29.12.2023

Issued to M/s Ground Water Sample Pump House 1, Vill. Deeg, Shahabad, Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 19.12.2023. The sample has been analyzed from

20" .December-2023 to 29" -December-2023.

Sr.No. Parameter Name Result Methods
1. Sample Code 5811
2, Sample Collected from Borewell
3.  pHvalue at 25°C 7.72 APHA,4500H+B(24" Edition)
4, Total Suspended Solids mg/! BDL(DL=05) APHA,2540-D(24" Edition)
5. BOD (3 days at 27°C) mg/I BDL(DL=01) 15:3025(Part-44)
6.  COD (mg/l) BDL(DL=05) APHA,5220-8(24" Edition)
7. Conductivity (u S/cm) at 25°C 557.0 15:3025(Part-14):2013
8. Total Dissolved Solid (mg/l) 298.0 APHA2540-C(24" Edition)
9, Chloride (mg/l) 18.99 1S:3025(part-40):2014
10.  Total Hardness (mg/l) 332.0
11.  Calcium ( mg/l) as Ca 94.4 1S:3025(Part-40)2014
12. Magnesium (mg/l) as Mg 23.328 1S:3025(Part-46)2014
13.  Total Alkalinity as CaCO3(mg/I) 296.0 Electrometric
14,  P-Alkalinity as OH+CO3({mg/l) BDL(DL=0.5) Visual Titration

Sample Not Collected by us
Sample Consumed in testing

CC to Member Secretary, HSPCB
CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.

=

JSA
Manjali

at,?bf%harge
Dr-Pinki Jangra
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Type of Sample:-Monitoring

Page 2 of 2

Haryana State Pollution Control Board’s Laboratory
$CO-115, 1%& 2™ Floor, Sec-25, Panchkula, Haryana

Report No. 4007

Dated : 29.12.2023

Issued to M/s Ground Water Sample Pump House 1, Vill. Deeg, Shahabad, Kurukshetra.
Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 19.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr.No. Parameter Name
¥ Color
2 Qdour
3. Ammonical- N ( mg/l)
4, Nitrate — N (mg/l)
5. Turbidity NTU
6. Sulphate( mg/l)
7. Fluoride( mg/l)
8. Total Phosphate (mg/l)
9. Sodium ( mg/l)
10.  Potassium ( mg/l)

Sample Not Collected by us
Sample Consumed in testing

CC to Member Secretary, HSPCB
CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.

T

JSA
Megha

Result Methods
Colourless

Odourless

BDL(DL=0.5) APHA,4500 NH3 -F
BDL(DL=0.5) PDA

BDL(DL=01) -

17.83 4500-504,E.

0.11 1S:3025(Part-60)2013
BDL(DL=0.4) 4500-P.D.

3.7 APHA, 3500-Na-B
0.8 APPHA, 3520-K-B

JSA L att:y(lufférge
Manjali Dr. Pinki Jangra

***End of the Report***
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— Type of Sample:-Monitoring X' s”
73 Haryana State Pollution Control Board’s Laboratory o
—’”’T‘“vf $CO-115, 1'& 2" Floor, Sec-25, Panchkula, Haryana TC-11969
Report No. 4008 Dated : 29.12.2023
Issued to M/s Ground Water Sample Pump House- 2, Vill. Deeg, Shahabad, Kurukshetra.

Description:

Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 19.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr. No.

© © N v s W

L N T =
5 W N B O

Parameter Name

Sample Code

Sample Collected from

pH value at 25°C

Total Suspended Solids mg/I
BOD (3 days at 27°C) mg/!
COD (mg/)

Conductivity (u S/cm) at 25°C
Total Dissolved Solid (mg/l)
Chloride (mg/1)

Total Hardness (mg/!)
Calcium ( mg/l) as Ca
Magnesium (mg/l) as Mg
Total Alkalinity as CaCO3(mg/1)
P-Alkalinity as OH+CQO3(mg/l)

Sample Not Collected by us
Sample Consumed in testing

CC to Member Secretary, HSPCB
CC to Regional Office: Kurukshetra. The test report relate only to the particular sample
submitted for testing.

Result

5812

Borewell
7.56
BDL(DL=05)
BDL(DL=01)
BDL(DL=05)
575.0
334.0

17.99

296.0

84.8

20.412
270.0
BDL(DL=0.5)

o

ISA
Manjali

Methods

APHA,4500H+8B(24" Edition)
APHA,2540-D(24" Edition)
15:3025(Part-44)
APHA,5220-B(24" Edition)
15:3025(Part-14):2013
APHA2540-C(24™ Edition)

15:3025(part-40):2014

IS:3025(Part-40)2014
1S:3025(Part-46)2014
Electrometric

Visual Titration
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— Type of Sample:-Monitoring
s Haryana State Pollution Control Board’s Laboratory
% $CO-115, 1'& 2™ Floor, Sec-25, Panchkula, Haryana
Report No. 4008 Dated : 29.12.2023
Issued to M/s Ground Water Sample Pump House- 2, Vill. Deeg, Shahabad, Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 19.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr. No. Parameter Name Result Methods
15 Color Colourless -
2 Odour Odourless -
3. Ammonical- N ( mg/l) BDL(DL=0.5) APHA,4500 NH3 -F
4. Nitrate — N (mg/l) BDL(DL=0.5) PDA
5 Turbidity NTU BDL(DL=01)
6 Sulphate( mg/l) 15.97 4500-504,E.
7 Fluoride( mg/l) 0.12 1S:3025(Part-60)2013
8 Total Phosphate (mg/1) BDL(DL=0.4) 4500-P.D.
g Sadium ( mg/l) 31 APHA, 3500-Na-B
10.  Potassium ( mg/l) 0.5 APPHA, 3520-K-B

A s
Sample Not Collected by us ISA JSA Lab toWe
Sample Consumed in testing Megha Manjali Dr. PinKki Jangra
CC to Member Secretary, HSPCB

CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.

***End of the Report***
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Type of Sample:-Monitoring

Haryana State Pollution Control Board’s Laboratory
$CO-115, 1%'& 2™ Floor, Sec-25, Panchkula, Haryana

Page 1 of 2

i i
e T el

Report No. 4009

Dated : 29.12.2023

Issued to M/s Ground Water Sample Near Samshan Ghat, Pump House-1, Vill. Yari,

Shahabad, Kurukshetra.

Description; Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 20.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr.No. Parameter Name Result Methods
1. Sample Code 5813
2. Sample Collected from Borewell
3. pHuvalue at 25°C 7.56 APHA,4500H+B(24" Edition)
4. Total Suspended Solids mg/! BDL(DL=05) APHA,2540-D(24" Edition)
5, BOD (3 days at 27°C) mg/! BDL(DL=01) 1S:3025(Part-44)
6. COD (mg/!) BDL(DL=05) APHA,5220-B(24" Edition)
7. Conductivity (u S/cm) at 25°C 610.0 1S:3025(Part-14):2013
8. Total Dissolved Solid (mg/!) 327.0 APHA2540-C(24™ Edition)
9. Chloride (mg/l) 72,97 1S:3025(part-40):2014
10. Total Hardness (mg/l) 150.0
11.  Calcium ( mg/l) as Ca 44.0 1S:3025(Part-40)2014
12.  Magnesium (mg/l) as Mg 8.72 IS:3025(Part-46)2014
13.  Total Alkalinity as CaCO3(mg/1) 596.0 Electrometric
14.  P-Alkalinity as OH+CO3(mg/l) BDL(DL=0.5) Visual Titration

Sample Not Collected by us
Sample Consumed in testing

CC to Member Secretary, HSPCB
CC to Regional Office: Kurukshetra. The test report relate only to the particular sample
submitted for testing.

¢

Megha

"

JSA JSA
Manijali

1 N

g at;r?.da/m‘e
Dr. Pinki Jangra
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Page 2 of 2
— Type of Sample:-Monitoring
e Haryana State Pollution Control Board's Laboratory
v $CO-115, 1*& 2™ Floor, Sec-25, Panchkula, Haryana
Report No. 4009 Dated: 29.12.2023
Issued to M/s _Ground Water Sample Near Samshan Ghat, Pump House-1, Vill. Yari,

Shahabad, Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 20.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr.No. Parameter Name Result Methods
- Color Colourless
2, Qdour Odourless =
3. Ammonical- N ( mg/l) BDL(DL=0.5) APHA,4500 NH3 -F
4, Nitrate — N (mg/l) BDL(DL=0.5) PDA
5. Turbdidity NTU BDL(DL=01) -
6. Sulphate( mg/l) 15.30 4500-SO4,E.
7. Fluoride( mg/1) 0.08 1S:3025(Part-60)2013
8. Total Phosphate (mg/l) BDL(DL=0.4) 4500-P.D.
9. Sodium ( mg/l) 2.7 APHA, 3500-Na-B
10.  Potassium ( mg/l) 0.5 APPHA, 3520-K-B

Sample Not Collected by us JSA JSA La "t/}w/\-/\n{arge
Sample Consumed in testing Megha Manijali Dr7 Pinki Jangra
CC to Member Secretary, HSPCB

CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.

¢**£nd of the Report***
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a—— Type of Sample:-Monitoring
T Haryana State Pollution Control Board’s Laboratory
w $CO-115, 1°°& 2™ Floor, Sec-25, Panchkula, Haryana
Report No. 4010 Dated : 29.12.2023

Issued to M/s Ground Water Sample Pump House-1, Vill. Jogi Majra, Shahabad,
Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,
Sc.B from Ground Water of the borewell on 20.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr. No. Parameter Name Result Methods
1. Sample Code 5814
2 Sample Collected from Borewell
3. pHvalue at 25°C 7.84 APHA,4500H+8(24" Edition)
4, Total Suspended Solids mg/! BDL(DL=05) APHA,2540-D(24" Edition)
5 BOD (3 days at 27°C) mg/I BDL(DL=01) 1S:3025(Part-44)
6. COD (mg/1) BDL(DL=05) APHA,5220-8(24™ Edition)
7. Conductivity (u S/cm) at 25°C 577.0 15:3025(Part-14):2013
8. Total Dissolved Solid (mg/I) 338.0 APHA2540-C(24" Edition)
9. Chloride (mg/!) 17.99 15:3025(part-40):2014
10. Total Hardness (mg/l) 190.0
11. Calcium ( mg/l) as Ca 54.4 1S:3025(Part-40)2014
12.  Magnesium (mg/l) as Mg 13.122 1S:3025(Part-46)2014
13.  Total Alkalinity as CaCO3(mg/) 322.0 Electrometric
14,  P-Alkalinity as OH+CO3(mg/1) BDL(DL=0.5) Visual Titration

Sample Not Collected by us ISA JSA L \2 tory In-charge
Sample Consumed in testing Megha Manjali Mngra
CC to Member Secretary, HSPCB

CC to Regional Office: Kurukshetra. The test report relate only to the particular sample
submitted for testing.
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Page 2 of 2
p— Type of Sample:-Monitoring
ol Haryana State Pollution Control Board’s Laboratory
@ $CO-115, 1%'& 2™ Floor, Sec-25, Panchkula, Haryana
Report No. 4010 Dated : 29.12.2023

Issued to M/s Ground Water Sample Pump House-1, Vill. Jogi Majra, Shahabad,
Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 20.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr. No.  Parameter Name Result Methods
Color Colourless
2 Odour Odourless ?
3. Ammonical- N ( mg/l) BDL(DL=0.5) APHA,4500 NH3 -F
B Nitrate — N (mg/!) BDL(DL=0.5) PDA
5 Turbidity NTU BDL(DL=01)
6. Sulphate( mg/l) 16.24 4500-S04,E.
7, Flueride( mg/l) 0.09 1S:3025(Part-60)2013
8. Total Phosphate (mg/!) BDL(DL=0.4) 4500-P.D.
9. Sodium ( mg/l) 3.6 APHA, 3500-Na-B
10.  Potassium ( mg/l) 0.7 APPHA, 3520-K-B

A

el (A
Sample Not Collected by us JSA JSA La Wge
Sample Consumed in testing Megha Manjali Dr. i Jangra
CC to Member Secretary, HSPCB

CC to Regional Office: Kurukshetra. The test report relate only to the particular sample
submitted for testing.

***End of the Report***
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o
— Type of Sample:-Monitoring )
—— Haryana State Pollution Control Board'’s Laboratory >
g $CO-115, 1°'& 2™ Floor, Sec-25, Panchkula, Haryana TC-11969
Report No. 4011 Dated : 29.12.2023
Issued to M/s Ground Water Sample, Sample near Govt. School, Janderi, Shahabad,
Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 19.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr.No. Parameter Name Result Methods
1 Sample Code 5815
2. Sample Collected from Borewell
3. pHvalue at 25°C 7.90 APHA,4500H+B(24" Edition)
4, Total Suspended Solids mg/I BDL(DL=05) APHA,2540-D(24" Edition)
5.  BOD (3 days at 27°C) mg/! BDL(DL=01) 15:3025(Part-44)
6. COD (mg/l) BDL(DL=05) APHA,5220-8(24" Edition)
7. Conductivity (uS/cm) at 25°C 586.0 IS:3025(Part-14):2013
8. Total Dissolved Solid (mg/l) 314.0 APHA2540-C(24™ Edition)
Q. Chloride (mg/l) 11.99 15:3025(part-40):2014
10. Total Hardness (mg/l) 128.0
11.  Calcium ( mg/l) as Ca 38.4 1S:3025(Part-40)2014
12. Magnesium (mg/l) as Mg 7.776 1S:3025(Part-46)2014
13.  Total Alkalinity as CaCO3(mg/!) 246.0 Electrometric
14.  P-Alkalinity as OH+CO3(mg/I) BDL(DL=0.5) Visual Titration

/ Q ! .
Sample Not Collected by us A JSA atory In-charge
Sample Consumed in testing Megha Manijali Dr. Pinki Jangra
CC to Member Secretary, HSPCB

CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.
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Page 2 of 2
B Type of Sample:-Monitoring
—— Haryana State Pollution Control Board’s Laboratory
Tjwy SCO-115, 1% & 2™ Floor, Sec-25, Panchkula, Haryana
Report No. 4011 Dated : 29.12.2023
Issued to M/s Ground Water Sample, Sample near Govt. School, Janderi, Shahabad,

Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

$c.B from Ground Water of the borewell on 19.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr.No. Parameter Name Result Methods
: Color Colourless
2. Odour Odourless
3 Ammonical- N ( mg/l) BDL(DL=0.5) APHA,4500 NH3 -F
4.  Nitrate — N (mg/l) BDL(DL=0.5) PDA
5. Turbidity NTU BDL(DL=01)
6.  Sulphate( mg/l) 14.32 4500-S04,E.
7. Fluoride( mg/l) 0.15 1S:3025(Part-60)2013
8. Total Phosphate (mg/l) BDL(DL=0.4) 4500-P.D.
9. Sodium ( mg/1) 25 APHA, 3500-Na-B
10. Potassium ( mg/l) 0.4 APPHA, 3520-K-B

Sample Not Collected by us @E ISA La

Sample Consumed in testing Megha Manjali
CC to Member Secretary, HSPCB

CC to Regional Office: Kurukshetra. The test report relate only to the particular sample
submitted for testing.

***End of the Report®**

57




359

p— Type of Sample:-Monitoring
—— Haryana State Pollution Control Board’s Laboratory

Report No. 4012

Issued to

SCO-115, 1°'& 2" Floor, Sec-25, Panchkula, Haryana

Page 1 of 2

TC-11969

Dated : 29.12.2023

M/s Ground Water Sample, Sample near Govt. School, Vill. Janderi, Shahabad,

Kurukshetra. (002)

Description:

Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 19.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

r.No. Parameter Name

1. Sample Code
Sample Collected from
pH value at 25°C
Total Suspended Solids mg/|
BOD (3 days at 27°C) mg/!
COD (mg/!)

PO SIS R e Ll

Conductivity (u S/cm) at 25°C
Total Dissolved Solid (mg/I)
Chloride (mg/1)

10. Total Hardness (mg/l)

© o

11,  Calcium ( mg/l) as Ca

12. Magnesium (mg/l) as Mg

13.  Total Alkalinity as CaCO3(mg/)
14.  P-Alkalinity as OH+CO3(mg/1)

Sample Not Collected by us ISA
Sample Consumed in testing Megha
CC to Member Secretary, HSPCB

Result Methods

5816

Borewell

7.32 APHA,4500H+8(24" Edition)
BDL(DL=05) APHA,2540-D(24" Edition)
BDL(DL=01) IS:3025(Part-44)
BDL(DL=05) APHA,5220-B(24"" Edition)
540.0 15:3025(Part-14):2013
316.0 APHA2540-C(24" Edition)
174.94 15:3025(part-40):2014
422.0 -

118.8 15:3025(Part-40)2014
30.375 1$:3025(Part-46)2014
380.0 Electrometric
BDL(DL=0.5) Visual Titration

ISA La
Manjali

rWrge
Dr. Pinki Jangra

CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample

submitted for testing.
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Page 2 of 2
—— Type of Sample:-Monitoring
T Haryana State Pollution Control Board’s Laboratory
v $CO-115, 1"'& 2™ Floor, Sec-25, Panchkula, Haryana
Report No. 4012 Dated: 29.12.2023
Issued to M/s Ground Water Sample, Sample near Govt. School, Vill. Janderi,

Shahabad, Kurukshetra. (002)

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 19.12.2023. The sample has been analyzed from

20" -December-2023 to 29" .December-2023.

Sr. No. Parameter Name Result Methods
1 Calor Colourless
2. Odour Odourless
3. Ammonical- N ( mg/l) BDL(DL=0.5) APHA,4500 NH3 -F
4. Nitrate = N (mg/!) BDL(DL=0.5) PDA
5. Turbidity NTU BDL(DL=01)
6. Sulphate( mg/l) 13.58 4500-SO4,E.
r Fluoride( mg/l) 0.16 IS:3025(Part-60)2013
8. Total Phosphate (mg/1) BDL(DL=0.4) 4500-P.D.
9. Sodium ( mg/l) 4.0 APHA, 3500-Na-B
10.  Potassium ( mg/l) 0.9 APPHA, 3520-K-B

e W

Sample Not Collected by us JSA JSA
Sample Consumed in testing Megha Manjali
CC to Member Secretary, HSPCB

CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.

***End of the Report**™
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Page 1 of 2

——— Type of Sample:-Monitoring
s Haryana State Pollution Control Board's Laboratory

—

= ¥
v $CO-115, 1°'& 2™ Floor, Sec-25, Panchkula, Haryana TC-11969

Report No. 4013 Dated : 29.12.2023

Issued to M/s Ground Water Sample, from Pump Vill. Chhapra , Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

sc.B from Ground Water of the borewell on 19.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr.No. Parameter Name Result Methods
1. Sample Code 5817
2. Sample Collected from Borewell
3.  pHvalue at 25°C 7.91 APHA,4500H+8(24™ Edition)
4. Total Suspended Solids mg/! BDL(DL=05) APHA,2540-D(24" Edition)
5. BOD (3 days at 27°C) mg/! BDL(DL=01) 1S:3025(Part-44)
6.  COD(mg/l) BDL(DL=05) APHA,5220-B(24" Edition)
7. Conductivity (u S/cm) at 25°C 456.0 15:3025(Part-14):2013
8.  Total Dissolved Solid (mg/l) 242.0 APHA2540-C(24" Edition)
9. Chloride (mg/l) 14.99 1S:3025(part-40):2014
10.  Total Hardness (mg/l) 130.0
11.  Calcium ( mg/l) as Ca 38.0 1S:3025(Part-40)2014
12.  Magnesium (mg/l) as Mg 8.505 1S:3025(Part-46)2014
13.  Total Alkalinity as CaCO3(mg/I) 228.0 Electrometric
14.  P-Alkalinity as OH+CO3(mg/I) BDL(DL=0.5) Visual Titration

Sample Not Collected by us

Sample Consumed in testing

CC to Member Secretary, HSPCB
CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.

1,

S

JSA
Manjali

L oryﬂm/harge
DePinki Jangra
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A Type of Sample:-Monitoring
———— Haryana State Pollution Control Board’s Laboratory
@ $CO-115, 1& 2™ Floor, Sec-25, Panchkula, Haryana
Report No. 4013 Dated : 29.12.2023

Issued to M/s Ground Water Sample, from Pump Vill. Chhapra , Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 19.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr.No. Parameter Name Result Methods
1. Color Colourless
2. Odour Odourless
3 Ammonical- N ( mg/l) BDL(DL=0.5) APHA,4500 NH3 -F
4 Nitrate — N (mg/1) BDL(DL=0.5) PDA
5 Turbidity NTU BDL(DL=01) -
6. Sulphate( mg/l) 13.42 4500-SOA4,E.
7 Fluoride( mg/!) 0.08 1S:3025(Part-60)2013
8 Total Phosphate (mg/l) BDL(DL=0.4) 4500-P.D.
9 Sodium ( mg/l) 2.6 APHA, 3500-Na-B
10.  Potassium ( mg/l) 0.5 APPHA, 3520-K-B

X(/

Sample Not Collected by us JSA
Sample Consumed in testing Megha Manjali
CC to Member Secretary, HSPCB

CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.

***End of the Report***
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Page 1 of 2
semme
P Type of Sample:-Monitoring 4;
i Haryana State Pollution Control Board’s Laboratory é’i;w-'
W $C0-115, 1”& 2" Floor, Sec-25, Panchkula, Haryana ¢-11968

Report No. 4014 Dated : 29.12.2023

Issued to M/s Ground Water Sample, from Pump Vill. Chhapri, Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 19.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr. No.
:
2.

KD .00 Sl XN ST o

1L
32,
13.
14.

Parameter Name

Sample Code

Sample Collected from

pH value at 25°C

Total Suspended Solids mg/I
BOD (3 days at 27°C) mg/I
COD (mg/l)

Conductivity (u S/cm) at 25°C
Total Dissolved Solid (mg/!)
Chloride (mg/!)

Total Hardness (mg/l)
Calcium ( mg/l) as Ca
Magnesium (mg/l) as Mg
Total Alkalinity as CaCO3(mg/l)
P-Alkalinity as OH+CO3(mg/1)

Sample Not Collected by us
Sample Consumed in testing

CC to Member Secretary, HSPCB
CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.

Result
5818
Borewell
7.80
BDL(DL=05)
BDL(DL=01)
BDL(DL=05)
557.0
326.0
22.99

324.0

91.6
23.085
368.0
BDL(DL=0.5)

g

ISA
Manjali

Methods

APHA,4500H+8(24" Edition)
APHA,2540-D(24" Edition)
15:3025(Part-44)
APHA,5220-B(24" Edition)
1$:3025(Part-14):2013
APHA2540-C(24" Edition)

IS:3025(part-40):2014

1S:3025(Part-40)2014
1S:3025(Part-46)2014
Electrometric

Visual Titration

tory In-charge
Dr. PipKi Jangra
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a— Type of Sample:-Monitoring
i Haryana State Pollution Control Board’s Laboratory
# SCO-115, 1%& 2™ Floor, Sec-25, Panchkula, Haryana
Report No. 4014 Dated : 29.12.2023

Issued to M/s Ground Water Sample, from Pump Vill. Chhapri, Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 19.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr. No. Parameter Name Result Methods
i IS Color Colourless
& Odour Odourless -
3. Ammonical- N ( mg/l) BDL(DL=0.5) APHA,4500 NH3 -F
4, Nitrate — N (mg/l) BDL(DL=0.5) PDA
5. Turbidity NTU BDL(DL=01)
6. Sulphate( mg/I) 26.17 4500-SOA4,E.
T Fluoride( mg/1) 0.19 IS:3025(Part-60)2013
8. Total Phosphate (mg/l) BDL(DL=0.4) 4500-P.D.
9. Sodium ( mg/l) 3.8 APHA, 3500-Na-B
10.  Potassium ( mg/l) 0.7 APPHA, 3520-K-B

*

Sample Not Collected by us JSA JSA La PW
Sample Consumed in testing Megha Manijali Dr. Pinki Jangra

CC to Member Secretary, HSPCB

CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample

submitted for testing.

***End of the Report***
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— Type of Sample:-Monitoring
Haryana State Pollution Control Board's Laboratory
$CO-115, 1°'& 2™ Floor, Sec-25, Panchkula, Haryana

Page 10of 2

"
TC-11969

Report No. 4015 Dated : 29.12.2023

Issued to M/s Ground Water Sample, Near pump house -1, Goga Meddi, Dangli,
Shahabad , Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 20.12.2023. The sample has been analyzed from

20" -December-2023 to 29" _December-2023.

Sr.No. Parameter Name Result Methods
1. Sample Code 5819
2. Sample Collected from Borewell
3.  pHvalue at 25°C 7.86 APHA 4500H+B(24" Edition)
4. Total Suspended Solids mg/! BDL(DL=05) APHA,2540-D(24" Edition)
5. BOD (3 days at 27°C) mg/I BDL(DL=01) 15:3025(Part-44)
6. COD (mg/l) BDL(DL=05) APHA,5220-B(24" Edition)
7. Conductivity (uS/cm) at 25°C 504.0 15:3025(Part-14):2013
8.  Total Dissolved Solid (mg/!) 294.0 APHA2540-C(24™ Edition)
9. Chloride (mg/l) 13.99 15:3025(part-40):2014
10. Total Hardness (mg/l) 208.0 =
11.  Calcium ( mg/l) as Ca 59.6 1S:3025(Part-40)2014
12.  Magnesium (mg/1) as Mg 14.337 1S:3025(Part-46)2014
13.  Total Alkalinity as CaCO3(mg/l) 292.0 Electrometric
14.  P-Alkalinity as OH+CO3(mg/l) BDL(DL=0.5) Visual Titration
- S{)
Sample Not Collected by us g)\ JSA L b to “charge
Sample Consumed in testing Megha Manjali Dr.-Pinki Jangra

CC to Member Secretary, HSPCB
CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.

64




—— Type of Sample:-Monitoring
o Haryana State Pollution Control Board’s Laboratory
LT $CO-115, 1"'& 2™ Floor, Sec-25, Panchkula, Haryana
Report No. 4015

366

Page 2 of 2

Dated : 29.12.2023

Issued to M/s Ground Water Sample, Near pump house -1, Goga Meddi, Dangli,

Shahabad , Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 20.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr. No. Parameter Name

18 Color
Odour
Ammonical- N ( mg/l)
Nitrate — N (mg/l)
Turbidity NTU
Sulphate( mg/!)
Fluoride( mg/!)
Total Phosphate (mg/l)

R (BTl R R L

Sodium ( mg/!)

=
o

Potassium ( mg/l)

Sample Not Collected by us
Sample Consumed in testing

CC to Member Secretary, HSPCB

e

JSA
Megha

Result
Colourless
Odourless
BDL(DL=0.5)
BDL(DL=0.5)
BDL(DL=01)
20.61

0.21
BDL(DL=0.4)
2.6

0.3

ISA
Manjali

Methods

APHA,4500 NH3 -F
PDA

4500-S04,E.
15:3025(Part-60)2013
4500-P.D.

APHA, 3500-Na-B
APPHA, 3520-K-B

atm rge

Dr. Pinki Jangra

CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample

submitted for testing.

***£nd of the Report***
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Type of Sample:-Monitoring

Haryana State Pollution Control Board’s Laboratory
SCO-115, 1°'& 2™ Floor, Sec-25, Panchkula, Haryana

Page 1 of 2

HARYANA _STATE

27 &
TC-11969

(

Report No. 4016 Dated : 29.12.2023

M/s Ground Water Sample, Near pump house -2, Near Shamshan Ghat,
Dangli, Shahabad , Kurukshetra.

Issued to

Description; Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 20.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr.No. Parameter Name Result Methods
1 Sample Code 5820
2. Sample Collected from Borewell
3. pHvalue at 25°C 7.88 APHA,4500H+B(24" Edition)
4 Total Suspended Solids mg/I BDL(DL=05) APHA,2540-D(24" Edition)
5. BOD (3 days at 27°C) mg/| BDL(DL=01) 15:3025(Part-44)
6.  COD (mg/l) BDL(DL=05) APHA,5220-B(24" Edition)
7. Conductivity (u S/cm) at 25°C 552.0 15:3025(Part-14):2013
8. Total Dissolved Solid (mg/1) 322.0 APHA2540-C(24" Edition)
9, Chloride (mg/l) 1199 1S:3025(part-40):2014
10. Total Hardness (mg/!) 176.0
11.  Calcium ( mg/l) as Ca 51.2 IS:3025(Part-40)2014
12. Magnesium (mg/l) as Mg 11.664 1S:3025(Part-46)2014
13.  Total Alkalinity as CaCO3(mg/) 300.0 Electrometric
14.  P-Alkalinity as OH+CO3(mg/l) BDL(DL=0.5) Visual Titration

B

Sample Not Collected by us ISA JSA
Sample Consumed in testing Megha Manjali
CC to Member Secretary, HSPCB

CC to Regional Office: Kurukshetra. The test report relate only to the particular sample
submitted for testing.

9
ratcyfége

Dr. Pinki Jangra
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i

presme=ae e

Report No. 4016

368

Type of Sample:-Monitoring
e ST Haryana State Pollution Control Board’s Laboratory
$CO-115, 1*'& 2™ Floor, Sec-25, Panchkula, Haryana

Page 2 of 2

Dated : 29.12.2023

Issued to M/s Ground Water Sample, Near pump house -2, Near Shamshan Ghat,

Dangli, Shahabad , Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 20.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr. No. Parameter Name

i 05 Color
Odour
Ammeonical- N ( mg/l)
Nitrate = N (mg/!)
Turbidity NTU

RN A

Sulphate( mg/!)

~J

Fluoride( mg/l)

8. Total Phosphate (mg/!)
9. Sodium ( mg/l)

10. Potassium ( mg/l)

Sample Not Collected by us
Sample Consumed in testing

CC to Member Secretary, HSPCB

J
Megha

Result
Colourless
Odourless
BDL(DL=0.5)
BDL(DL=0.5)
BDL(DL=01)
11.48

0.24
BDL(DL=0.4)
3.0

0.5

o

ISA
Manjali

Methods

APHA,4500 NH3 -F
PDA

4500-SO4,E.
IS:3025(Part-60)2013
4500-P.D.

APHA, 3500-Na-B
APPHA, 3520-K-B

\ ~

La Y tmarge

Dr. Pinki Jangra

CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample

submitted for testing.

***tnd of the Report***
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— Type of Sample:-Monitoring
———r Haryana State Pollution Control Board's Laboratory
@? $CO-115, 1°'& 2™ Floor, Sec-25, Panchkula, Haryana
Report No. 4017 Dated : 29.12.2023

Issued to M/s Ground Water Sample, Near pump house -3, New Colony, Dangli,
Shahabad , Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 20.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr. No. Parameter Name Result Methods
1. Sample Code 5821
2 Sample Collected from Borewell
3. pHvalue at 25°C 7.84 APHA,4500H+B(24" Edition)
4,  Total Suspended Solids mg/! BDL(DL=05) APHA,2540-D(24™ Edition)
5.  BOD (3 days at 27°C) mg/! BDL(DL=01) IS:3025(Part-44)
6. COoD (mg/l) BDL(DL=05) APHA,5220-B(24" Edition)
7. Conductivity (u S/cm) at 25°C 550.0 1S:3025(Part-14):2013
8.  Total Dissolved Solid (mg/l) 294.0 APHA2540-C(24" Edition)
9, Chloride (mg/l) 10.99 1S:3025(part-40):2014
10, Total Hardness (mg/!) 296.0
11.  Calcium ( mg/l) as Ca 85.2 1S:3025(Part-40)2014
12.  Magnesium (mg/1) as Mg 20.169 1S:3025(Part-46)2014
13.  Total Alkalinity as CaCO3(mg/l) 320.0 Electrometric
14.  P-Alkalinity as OH+CO3(mg/l) BDL(DL=0.5) Visual Titration

ato;y,uége
Sample Consumed in testing Megha Manjali Dr. Pinki Jangra

Sample Not Collected by us JSA JSA

CC to Member Secretary, HSPCB

CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.
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Page 2 of 2
—— Type of Sample:-Monitoring
—— Haryana State Pollution Control Board's Laboratory
“iv $CO-115, 1°'& 2™ Floor, Sec-25, Panchkula, Haryana
Report No. 4017 Dated : 29.12.2023
Issued to M/s Ground Water Sample, Near pump house -3, New Colony, Dangli,

Shahabad , Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 20.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr.No. Parameter Name Result Methods
1. Color Colourless -
2 Odour Odourless
i Ammonical- N ( mg/l) BDL(DL=0.5) APHA,4500 NH3 -F
4, Nitrate — N (mg/1) BDL(DL=0.5) PDA
5. Turbidity NTU BDL(DL=01) =
6. Sulphate( mg/l) 12.67 4500-SO4,E.
7, Fluoride( mg/l) 0.19 1S:3025(Part-60)2013
8. Total Phosphate (mg/!) BDL(DL=0.4) 4500-P.D.
2§ Sodium ( mg/l) 3.2 APHA, 3500-Na-B
10.  Potassium ( mg/l) 0.7 APPHA, 3520-K-B

Sample Not Collected by us JéA JSA La twrge

Sample Consumed in testing Megha Manijali Dr. Pinki Jangra

CC to Member Secretary, HSPCB

CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.

***End of the Report***
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p— Type of Sample:-Monitoring
oz Haryana State Pollution Control Board’s Laboratory

—— —
e —

4

Report No. 4018

$CO-115, 1°'& 2™ Floor, Sec-25, Panchkula, Haryana

Page 1 of 2

£
TC-11969

Dated:29.12.2023

Issued to M/s Ground Water Sample, Near pump house -1, Vill, Yara, Shahabad,
Kurukshetra.
Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 20.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr.No. Parameter Name Result Methods
2 5 Sample Code 5822
2 Sample Collected from Borewell
3 pH value at 25°C 7.80 APHA,4500H+8(24" Edition)
4 Total Suspended Solids mg/! BDL(DL=05) APHA,2540-D(24" Edition)
5 BOD (3 days at 27°C) mg/! BDL(DL=01) 15:3025(Part-44)
6.  COD(mg/l) BDL(DL=05) APHA,5220-B(24" Edition)
7. Conductivity (uS/cm) at 25°C 500.0 1S:3025(Part-14):2013
8 Total Dissolved Solid (mg/) 266.0 APHA2540-C(24" Edition)
9 Chloride (mg/l) 11.99 I5:3025(part-40):2014
10.  Total Hardness (mg/l) 262.0 -
11.  Calcium ( mg/l) as Ca 74.8 1S:3025(Part-40)2014
12.  Magnesium (mg/l) as Mg 18.225 1S:3025(Part-46)2014
13,  Total Alkalinity as CaCO3({mg/1) 280.0 Electrometric
14.  P-Alkalinity as OH+CO3(mg/l) BDL(DL=0.5) Visual Titration

\

= 7

R <
Sample Not Collected by us JSA JSA Lab ratommge

Sample Consumed in testing Megha Manjali Dr. Pinki Jangra

CC to Member Secretary, HSPCB

CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.
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Page 2 of 2
—. Type of Sample:-Monitoring
e Haryana State Pollution Control Board’s Laboratory
w $CO-115, 1°& 2™ Floor, Sec-25, Panchkula, Haryana
Report No. 4018 Dated : 29.12.2023
Issued to M/s Ground Water Sample, Near pump house -1, Vill, Yara, Shahabad,

Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 20.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr. No. Parameter Name Result Methods
1. Color Colourless -
2. Odour Odourless
3. Ammonical- N ( mg/1) BDL(DL=0.5) APHA, 4500 NH3 -F
Nitrate = N (mg/l) BDL(DL=0.5) PDA
5, Turbidity NTU BDL(DL=01)
6.  Sulphate( mg/l) 13.68 4500-SO4,E.
7. Fluoride( mg/l) 0.10 1S:3025(Part-60)2013
8. Total Phosphate (mg/!) BDL(DL=0.4) 4500-P.D
9. Sodium ( mg/1) 4.0 APHA, 3500-Na-B
10,  Potassium ( mg/l) 0.8 APPHA, 3520-K-B

N4

Sample Not Collected by us JSA La -charge
Sample Consumed in testing Megha Manjali Dr. Pinki Jangra

CC to Member Secretary, HSPCB

CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.

*#*End of the Report***
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— Type of Sample:-Monitoring
o Haryana State Pollution Control Board’s Laboratory :
w $CO-115, 1°'& 2™ Floor, Sec-25, Panchkula, Haryana TC-11969
Report No. 4019 Dated : 29.12.2023
Issued to M/s Ground Water Sample, Near pump house -3, Near Govt. School, Vill

Yara, Shahabad, Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 20.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr.No. Parameter Name Result Methods
i Sample Code 5823
2 Sample Collected from Borewell
3.  pHvalue at 25°C 7.75 APHA,4500H+8(24" Edition)
4.  Total Suspended Solids mg/I BDL(DL=05) APHA,2540-D(24" Edition)
5. BOD (3 days at 27°C) mg/! BDL(DL=01) 15:3025(Part-44)
6. COD (mg/l) BDL(DL=05) APHA,5220-B(24" Edition)
7. Conductivity (u S/cm) at 25°C 470.0 15:3025(Part-14):2013
8.  Total Dissolved Solid (mg/l) 274.0 APHA2540-C(24" Edition)
9. Chloride (mg/1) 11.99 1S:3025(part-40):2014
10. Total Hardness (mg/l) 234.0
11.  Calcium ( mg/l) as Ca 66.4 1S:3025(Part-40)2014
12. Magnesium (mg/l) as Mg 16.524 15:3025(Part-46)2014
13.  Total Alkalinity as CaCO3(mg/1) 270.0 Electrometric
14.  P-Alkalinity as OH+CO3(mg/l) BDL(DL=0.5) Visual Titration

Sample Not Collected by us X{ JSA
Sample Consumed in testing Megha Manjali

CC to Member Secretary, HSPCB
CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.
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Page 2 of 2
—— Type of Sample:-Monitoring
e Haryana State Pollution Control Board’s Laboratory
w $CO-115, 1°'& 2™ Floor, Sec-25, Panchkula, Haryana
Report No. 4019 Dated : 29.12.2023
Issued to M/s Ground Water Sample, Near pump house -3, Near Govt. School, Vill,,

Yara, Shahabad, Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 20.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr. No. Parameter Name Result Methods

3 Color Colourless

2. Odour Odourless

3. Ammonical- N ( mg/l) BDL(DL=0.5) APHA,4500 NH3 -F

4, Nitrate — N (mg/l) BDL(DL=0.5) PDA

< Turbidity NTU BDL(DL=01) -

6.  Sulphate( mg/l) 14.29 4500-SO4,E.

7 Fluoride( mg/!) 0.16 IS:3025(Part-60)2013

8. Total Phosphate (mg/l) BDL(DL=0.4) 4500-P.D.

9, Sodium ( mg/l) 39 APHA, 3500-Na-B

10.  Potassium ( mg/l) 0.8 APPHA, 3520-K-B

QL o @I)M

Sample Not Collected by us JSA JSA Laboratopyn- charge
Sample Consumed in testing Megha Manjali Dr. Pinki Jangra

CC to Member Secretary, HSPCB
CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.

***End of the Report***
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Page 1 of 2
— Type of Sample:-Monitoring %&@\‘
e Haryana State Pollution Control Board'’s Laboratory /;"-ﬁ_::\
w $CO-115, 1"'& 2" Floor, Sec-25, Panchkula, Haryana “Tc-11969
Report No. 4020 Dated : 29.12.2023
Issued to M/s Ground Water Sample, Near pump house -2, Shamshan Ghat, Vill,, Yara,
Shahabad, Kurukshetra.
Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

Sc.B from Ground Water of the borewell on 20.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023.

Sr.No. Parameter Name Result Methods
5 58 Sample Code 5824
2. Sample Collected from Borewell
3. pHvalue at 25°C 7.86 APHA,4500H+B(24" Edition)
4.  Total Suspended Solids mg/| BDL(DL=05) APHA,2540-D(24" Edition)
5 BOD (3 days at 27°C) mg/! BDL(DL=01) 1S:3025(Part-44)
6. coD (mg/l) BDL(DL=05) APHA,5220-8(24" Edition)
7. Conductivity (u S/cm) at 25°C 447.0 1S:3025(Part-14):2013
8. Total Dissolved Solid (mg/1) 260.0 APHA2540-C(24" Edition)
9. Chloride (mg/!) 11.99 1S:3025(part-40):2014
10. Total Hardness (mg/!) 168.0
11. Calcium ( mg/l) as Ca 48.4 1S:3025(Part-40)2014
12. Magnesium (mg/l) as Mg 11.421 1S:3025({Part-46)2014
13.  Total Alkalinity as CaCO3(mg/l) 242.0 Electrometric
14.  P-Alkalinity as OH+CO3(mg/!) BDL(DL=0.5) Visual Titration

oratofmharge

Dr. Pinki Jangra

JSA
Megha

JSA
Manjali

Sample Not Collected by us
Sample Consumed in testing

CC to Member Secretary, HSPCB
CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.
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Page 2 of 2
N Type of Sample:-Monitoring
W Haryana St:te Pﬁodllution Control Board's Laboratory
p - SCO-115,1"°& 2" Floor, Sec-25, Panchkula, Haryana
Report No. 4020 Dated: 29.12.2023

Issued to M/s Ground Water Sample, Near pump house -2, Shamshan Ghat, Vill, Yara,
Shahabad, Kurukshetra.

Description: Received on 20.12.2023 a sample of borewell collected by Dr. Devender Singh,

sc.B from Ground Water of the borewell on 20.12.2023. The sample has been analyzed from

20" -December-2023 to 29" -December-2023,

Sr.No. Parameter Name Result Methods
1. Color Colourless -
2. Odour Odourless
3. Ammonical- N ( mg/l) BDL(DL=0.5) APHA,4500 NH3 -F
4. Nitrate — N (mg/l) BDL(DL=0.5) PDA
o Turbidity NTU BDL(DL=01)
6. Sulphate( mg/l) 15.48 4500-SO4,E.
7, Fluoride( mg/!) 0.12 1S:3025(Part-60)2013
8. Total Phosphate (mg/l) BDL(DL=0.4) 4500-P.D.
9. Sodium ( mg/!) 2.9 APHA, 3500-Na-B
10.  Potassium ( mg/l) 0.6 APPHA, 3520-K-B

Sample Not Collected by us Jgﬁ JSA La ratm'ge

Sample Consumed in testing Megha Manjali Dr. Pinki Jangra

CC to Member Secretary, HSPCB

CC to Regional Office:_Kurukshetra. The test report relate only to the particular sample
submitted for testing.

***£nd of the Report™®**
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From

To

No:-

Subject:-

Annexure-R-14

377

Civil Surgeon
Kuurkshetra

Regional Officer
HSPCB
Kurukshetra

IDSP/KKR/2024/78 Dated:- 19.01.2024

Complaint received from villagers regarding chances of spreading diseases due to
discharge from Sugar Mill & Ethanol Plant.

In reference to subject cited above, and letter no. HSPCB/KKR/2023/1162 dated

14.12.2023 following are the details of village Jandheri, Tehsil Shahbad, District Kurukshetra.

] Demographic Details
“Total Houses 511
Males 1295
Females 1205
Total Population 2500
Dera Houses 26
Males 73
Females 67
Total Population in Dera 140
| Cattles Shads 194
Disease Profile
- Cancers 02
| Fever Cases (as per IHIP Portal 34
__From Dated 01.10.23 to 18.01.24)
Others (as per IHIP Portal From 90
Dated 01.10.23 to 18.01.24)

There are no direct or indirect evidence of any specific disease in the village.

This is for your

No:-

information and N/A please.

o245 \ P
Zan
“ivil Surgeon
'd(uurkshetra

IDSP/KKR/2024/79 Dated:- 19.01.2024

A copy is forwarded to Deputy Commissioner, Kurukshetra for information please.

AN

ivil Surgeon

xl(uurkshelra
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From
Civil Surgeon
Kuurkshetra
To
Regional Officer
HSPCB
Kurukshetra
No:- IDSP/KKR/2024/78 Dated:- 19.01.2024
Subject:- Complaint received from villagers regarding chances of spreading diseases due to

discharge from Sugar Mill & Ethanol Plant.

In reference to subject cited above, and letter no. HSPCB/KKR/2023/1162 dated
14.12.2023 following are the details of villages near by Jandheri, Shahbad, District Kurukshetra.

Demographic and Diseases Details

Total Total Total
Sle Village Total No. No. No.
Name | Name Population WENe | Ramale

Cancer | Fever | Cough
Patients | Cases | Cases

Yara | Yara 4454 | 2321 2133 5 39 28
Dhangali 2081 1067 | 1014

3 2
Jandh — 4 0
" [Jogimajra | 632 | 337 | 295 [ .
Chhapra 1326 679 647 2
Chhapri 1171 610 | 561 1
Dee
€ [Deeg 2871 | 1530 | 1341 a 42 3
Yari 1305 708 597 5
Total 13840 7252 | 6588 20
There are no direct or indirect evidence of any specific disease in the village.
This is for your information and N/A please.
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A copy is forwarded to Deputy Commissioner, Kurukshetra for information please.
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